
DIRECTORATE GENERAL OF FOREIGN TRADE
(DES―II SECT10N)

RATIFIED MINUTES OF THE NORMIS COⅣ lⅣIITTEE― II MEETING NO。 12/81

DATED 06.09。2016

1)lcasc Notc

(1)  110r informaion of cxPortCrs′ Norms Collllmittee― H handlcs all cases pertaining to
fixation/ratification of nonns for ExPort Products falling under ITC(HS)Chapter 72 to

76′ 78 to 80′ 85.Collrmllnicauons in respect of cases/pertaining to NC― Ⅱ may be sentto
cma■ addrcssi nc2.dgfenic.in

(ii) In ccrtain cascs the dccision of the Norms Committee refers tO the Rccommendations/
Observations/1)efiCicncies received from me concerned Technical Authority.Wherever

applicable′ a scanncd copy of such document has been Placed atthe end of the Minutes′

il■ running scrial ordcrs.lhc cOnccrned firm/COmpany may go Jttough the same and

rCSPOnd accordil■ gly.

(ili)  Sirnilarly′ a scanncd copy of the blank Standard Deficiency Format WhiCh may find a
rcfcrence in NC decisions′ has also becn attached in the end.This lnay also be referred tO

by the cOnccrncd firm/cOmpany and IInay be responded accOrdingly.

(iV) 
′
1'he Norms Comttdttee has taken decision Only wi■ respcct to technical aspcct/wastage
norms. Whilc rcdcclning thc applications′  RAs should chcck that the applicant has
fulfillcd all rcquircmcnts as prescribcd in policy/PrOccdurc including those in Policy

Circulars No.50/2009-2014(RE 2010)dated 28th Dccember′ 2011′ Policy C廿cular
No.14(RI〕 -2012/2009-14′   dated  4■   February7  2013  and  O.M. No.
01/92/180/ⅣliSC./AⅣ I.13/PC― V1/10 dated 15.04.2014 or any othcr provisions undcr
IIH)/HBP forliODC

Thc Mceing No.12/81 dated o6.09.2016 of Norms Corrmittee― II for the year 2016-17
was hcld undcr tl■c ChairmanshiP of ShriJaikant Singh′ Additional Director Ceneral of Forcign
.1｀

radc to cOnsider thc f0110wing applications fOr ratification of norms in respect of advance

autllorizatiOns undcr I)uサ I]XCmption Schcme(Chapter_4)of Forcign Trade Policy 2015-20.The
followlllg mclnbcrs wcrc prcscntin thc mecting:
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Casc No.:1ノ 12/81-Al′C2/2016 Party Namc:VILAS
TRANSCORE P LTD

Mcct No/1)atc:12/81‐        Approved

ALC2/2016
.06.09.2016

basis with

The case stands defcrred to 18.10.2016.

Status:
Dcferred

Dcfcr Datc:

18.10.2016

CaseNo.:57ll0t8l-ALC2/2014 PartyName:HINDALCO MeetNo/Date:l2l8l'
INDUSTRIES LIMITED ALC2I2OI6

06.09.2016

5 ttq nit. RI-A I'ile l'ic'No/l)atc:3410040236

:01/81/050/00314/AM I 5i :34124104010005 8/AM l5/ I 0'06'2014

Dccision : NC observed that case of the company was rcl'crred to M/o Mincs I

@2
Ep:g.- m< -r<-rl11i.f i iridc

CaseNo.:8/10/81'ALC2t20l4PartyName:VEMMcetNo/Datc:l2l&l-Status:
TECHNOI.OGIES PV'f LTD' ALC212O16 Dcferrrし ase Ro.:o′ lυ′0■ ‐ハ ■」し `“

Viマ    ●“●■′ ` ・`‐…・―・
 ―‐―

TECHNOlッ OGIES PVT LTD. IALC2/2016          Dcfcrrcd
106.092016  

・

‐
青。 ri18               1kIンA liic              lIJC.No/Datc:0910055685  Dcfcr Datc:^^.^・ ′̂・ ^′ ^^′ ′ハ′Aヽ ■1う ′       ^O nИ うA12               1R102016

. Hr;i);t0/00265/AMl5/ :0et24t040t0064otLMt3t 08'04'2013 l8'10'2016

Decision : NC observed that reply of the firm has been referrcd to DcitY for commcnts' NC

decided to wait for their comments and defer thc casc'

TECHNOlッ OGIES PVT LTD.

■09/24/040/00640//ヽ Ⅳl1 3/

uuuluEu LL, w4rl lvl lrrvrr

'l'he case stands deferred to 18.10.2016'

Status:
Deferred

Iン ic.No/Date:2510003250  Dctr Datc:

25.052011              18.10.2016

Case No.:2/11/81‐ALC2/201l  Party Namc:DEL′「 A POWER   Mcct No/1)atc:12/8ト

SOLUT10NSINDIA PVT.1ン TD.Alン C2/2016
06.09.2016

HQ File

:01/81/050/00218/AM17/

HQ File

101/81/050/00071/ANl12/

RLA Flle

i34/24/040/00201/AMl1/

RLA Filc

:25/24/040/00005/AM12/

HQFileRLAFilel,ic.No/Datc:1310041387l)eferl)ate:
:01/81/050/00 337lAMl3l :131241040100030/AMl3/ l8'10'2012 l8'10'2016

Decision : NC observed that reply of the firm has been rcfcrred to MSMII lor comments' NC

decided to wait for their comments and defer the case'

The case stands deferred to I 8' 10.2016'

case No.:8/17/81…ALC2/2012  Party Name:GRAVll｀ A INDIA  MCCt No/Datc:12/81-
Al´C2/2016LTD.,
06.09.2016

Status:
Deferred



NC dccidcd tO wait fOrtheir comments and deferthc casc.

′
Fhc casc stands dcfcrrcd to 18.10.2016.

Casc No.:32/10/81-Alノ C2/2014  Party Namc:DELPHI
CONNECT10N SYSTEMS
INDIA lン IMH｀ED,

RLA「 ilc
:01/81/050/00289//ヽ M15/        :10/24/040/00032/ノ M`15/

1)ccision:NC obscrvcd that rcply ofthc flrrn has becn

dccidcd to、vait forthcir comments and dcfer the case.

´
I｀hc case stands dcibrrcd tO 1 8.10.2016.

Lic.No/Date:1010058625  Dcfer Datc:

14.07.2014               18.10.2016

rcferrcd to c&PC for comments.NC

Status:
Deferred

Meet No/Datc:12/81‐

ALC2/2016
06.09.2016

Status:
Deferred

HQ「 ilC

Case No.:25/13/81‐ AIフC2/2014

HQ Filc

:01/81/050/00441/ノ M`15/

1)ccision:NC obscrved that

05.08.2016 to cxpcditc thcir

casc.

Party Namc:JUPITER SOLAR  Mcct No/Datc:12/8ト
POヽVER LIMI′「 ED         ALC2/2016

06.09.2016

RLA「 ilc
:02/24/040/00090/AM15/

Lic No/Date:0210204856  Dcfcr Datcl

25.08.2014 18.10.2016

case was refcrred to MNRE for comments and reminder sent on
commcnts. NC decided to await their comments and defer the

′
Fhc case stands dcfbrrcd tO 18.10.2016.

Casc No.:21/1/81-AI′ C2/2015  Palty Name:CROMPTON
GREAVES LIMITED,

Mcct No/Date:12/8ト

ALC2/2016
06.09.2016

HQ Filc               RLA Filc               Lic.No/Date:0310792364  Defcr Date:
:01/81/050/00021//ヽ 4ヽ16/       :o3/94/040/00906/AM15/       24.12.2014               18.10.2016

1)ccision : NC obscrvcd that rcply of the flrin has becn referrcd tO DHl on 09.06.2016 for

coinlncnts. NC dccidcd tO ask cOmpany to provide calculation linking EP rating 、vith
dilncnsion Of cOrc & cOil, as pcr S.No.II of P.138 AN Forms of FTP as requcsted by the
′
I｀cchnical Authority(DHI)。

・
I｀hc casc stands dcfcrrcd tO 18.10.2016.

Status:
Deferred

Status:
Deferred

Casc No.:23/1/81-AIJC2/2015

HQ「 ilC

Party Namc:AMARTARA PVT.Mect No/Datc:12/81‐
LTD.                 ALC2/2016

06.09.2016

RIッ A Irilc

:O1/81/050/00023//ヽ M16/       :03/94/040/00977//ヽ M15/

1)ccision :NC obscrvcd that casc was refcrrcd to

ibr thcir conll■ cnts and dcfcr thc casc.

´
I｀hc casc stands deた rrcd to 18.10.2016.

Lic.No/Date:0310793133  1Defcr Date:

20.01 2015               18.10.2016

C&PC for comments.NC dccided to wait

曼 .
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DISTRIBUT10N SYSTEMS   06 09 2016

HQ File               RLA Filc               Lic.No/Datc:0910061590  Dcfchr Datc:

10 :O1/81/050/00016/Aヽ
416/       :09/24/040/00617/ANl15/       04022015               18.10.2016

Decision :NC observed that reply of the flrln has been retrrcd to DIII on 09.06.2016 ibr

comments.NC decided to wait fortheir commcnts and dcfcr the casc.

The case stands deferred to 18.10.2016.

Case No.:6/l lEl-ALC2l20l5 Parly Name:LAXMI Mcct No/Datc:12/8ト

ELECTRONICS MOULDS&  ALC2/2016
PRECIS10N ENGG P LTD.   06.09.2016

HQ Flle RLA F‖ c l´ ic.No/1)atc:0710107598

11 :01/81/050/00006/AM16/       :07/24/040/00402/AM15/        11 022015

Decision:NC observcd that DeitY deflcicncy lettcr scnt to「 lrnl on 31.03.2016

rerninder dated 14.07.2016.卜 (ヾ〕 decided to、vait fbr the reply and dcた rthc casc.

´
I｀he casc stands deferred to 18.10.2016.

Case No.:16/1/81-ALC2/2015  Party Namc:TOSHIBA
TRANSMISS10N&

Mcct No/Date:12/81-

ALC2/2016
Status:
[)eferred

Status:

Defcrrcd

Dcfcr Datc:

18.10.2016

foHo、vcd by

Party Name:JUPITER SOLAR  Mect No/Datc:12/81-
POWER LIMITED         AIッ C2/2016

06.092016

RLA Filc

:02/24/040/00219/AM15/

Lic.No/Date:0210205584  Dctr Datc:

19.022015 18.102016

case was referred to MNRII lor commcnts and rcminder scnt on

comments. NC dccided to await their commcnts and dcfcr thc

Case No.:2/1/81-ALC2/2015

HQ Filc

:01/81/050/00002/AⅣ l16/

12 Decision:｀
C6bservさ a that

05.08.2016 to expcdite their

case.

Status:
I)efcrrcd

The case stands deferred to I 8.10.201 6.

Case No.:12/13/81-ALC2/2015

HQ File

:01/81/050/00245/ANl16/

Dccision:NC observed that

05.08.2016 to cxpedite their

case.

The case stands defcrred to 18.10.2016.

Case No.:27/13/81-ALC2/2015 Party Name:ISOVOLTA
14                    (lNDIA)PVT.Lッ TD.

Party Namc:JUPITER SOLAR  Mcct No/1)atc:12/8ト
POWER LIMITED        Al´ C2/2016

06.09.2016

RLA「 ilc
:02/24/040/00033/AM16/

Lic.No/Date:0210205883  Dcfcr Datc:
12062015 18 102016

case was referred to MNRI] for commcnts and rcminder scnt on

comments. NC dccided to await their commcnts and del'cr thc

Status:
Dcfcrred

Status:
Deferrcd

Mcct No/Datc:12/81-

AlンC2/2016

06092016
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HQ「 ilC
:01/81/050/00260//ヽ M16/

HQ「 ilC

16 :01/81/050/00242//ヽ 4ヽ16/

HQ「 ilC

17 :01/81/050/00297//ヽ M16/

RLA Filc

:03/94/040/00236/AM16/

RLA Irile

:04/24/040/00027/AM16/

RIンA「 ilc

:02/24/040/00060/AM16/

ENGINEERING LIMITED

RI´ A Irilc

:34/24/040/00110/AM16/

Lic.No/Date:0310796934

Decision : NC observed that reply of the firm has been
dccided to wait for thcir comments and defer the case.

'l'he casc stands deferred to I 8. 10.201 6.

29062015

refcrred to C&PC

Casc No。 :9/9/81-AIフ C2/2016   Party Name:NEXUS ELECTRO IMcet No/Date:12/81-
STEEL LIMITED,          IALC2/2016

106.09.2016

HQ「 ilC
:01/81/050/00176//ヽ M17/

Defer Date:

18.10.2016

for comments. NC

I5 
l)ecision : NC obscrvcd that hard copy of the application forthc above AA not received. NC
dccidcd to again rcquest concerned RA to send two set of application alongwith necessary
document for considcration by Norms committee and defer the case.

'l'he casc stands dcfcrrcd to 18.10.2016.

Lic.No/Datc:0410160773  Defer Datc:

08.07.2015               18.10.2016

Status:
Deferred

Lic.No/Date:0210205966  Defer Date:

09.07.2015               18.10.2016

Mect No/Datc:12/8ト

・ALC2/2016
06.092016

Lic.No/Datc:3410041368

10.07.2015

Status:
Deferred

Status:
Deferred

Defer Date:
r8.10.20r 6

followed with

Status:
Deferred

Casc No.:9/13/81-Alコ C2/2015  Party Name:METAL        Mcet No/Datc:12/8ト
ENGINEERING&        IALC2/2016
TREATMENT CO.PVT.LTD., 0609.2016

Dccision :NC observed that reply of the firm has been referred to MSME for comments. NC
dccided to await their comments and defer the case.

'['he case srands delerred to I 8.10.2016.

Casc No.:22/16/81-AIン C2/2015  Party Namc:Lだ乾1｀
HYDROCARBON

Dccision:NC Obscrvcd that DIPP dcflcicncy lctter sent to company on 10.07.2016

rcillindcr datcd 1 0.08.2016.卜(C dccidcd tO await rcply and dcferthc casc.

′
「 hc casc stands dcferrcd to 1 8.10.2016.

Casc No.:16/16/81-ALC2/2015 Party Name:JST STESALIT   ,Mect No/Date:12/8ト
TRANSFORMERS PVT.LTD., ‐ALC2/2016

106.09.2016

HQ IrilC               RLッA Irilc              Lic.No/Date:2210015272  Defer Datc:
18 :01/81/050/00291//ヽ lV 16/        :22/24/040/00025/AM16/       .2807.2015               18.10.2016

1)ccision:NC obscrvcd that dencicncy lCtter of E)1ll was scnt to flrnl on 10.08.2016 sccking

ccrtain infOrmation.N〔 〕dccided to await rcply ofthc nrln and dcferthe case.

μ
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「
〕



The case stands defelTed to 18.10.2016.

19 
Decision : NC observed that deficiency letter of C&PC was scnt to firm on 03.05.2016
followed with reminder dated 11.07.2016 seeking certain information. NC decidcd to await
reply ofthe firm and defer the case.

The case stands deferred to I 8.10.2016.

RIッA FHc

:NC observed that MoS deficiency letter datcd 12.01.201 6 scnt to rlrlll fo1lo、 vcd

reminder dated 24.02.2016 and company has sought 4-5 months timc. NC dccided to
reply and defer the case.

case stands deferred to I 8.10.2016.

IHQ File

:01/81/050/00277/AM16/

Party Namc:PHOENIX FOILS  IMcct No/Datc:12/81‐
PVT.LTD.             IALC2/2016

0609.2016

Status:
Dcfcrred

I)cfcr I)atc:

18.102016

一　

　

一
つ
４

HQ F‖ e

:01/81/050/00279/AM16/

RLA Filc
:03/95/040/00048/A■ 116/

Lic.No/Datc:0310798004
07.08.2015

been referrcd to MOS for comments. NC

崚
岬

Case No.:5/16/81-ALC2/2015  Party Namc:PHOENIX「 OIIン S
PVT.LTD. ALC2/2016

06.09.2016

Mcct No/1)atc:12/81- Status:
Deferred

Dctr Datc:

1810.20161/81/050/00280/AM16/
RLA File              l´ ic.No/Datc:0310798003
:03/95/040/00152/AM16/       07.082015

「
‖c

Decision : NC observed that reply of the firm has been reccivcd. NC dccided
reply to MoS for comments and defer the case.

The case stands deferred to I 8.10.2016.

to lorward thc

23 Case No。
:7/16/81-ALC2/2015 Mcet No/Date:12/81‐

ALC2/2016
Status:
Deferrcd

Case No.:27/22/81-ALC2/2015 Party Name:INDO C00L
COMPOSITES PRIVATE
LIM ITED

RLA F‖ c

:04/24/040/00114/AM16/

I´ ic.No/Datc:0410160874  Dctr Datc:

05082015               1810.2016

Status:
Deferred

Mcct No/Date:12/81-
IALC2/2016

06.09.2016

Status:
Deferred

‐Case No.:2/16/81-ALC2/2015  Party Namc:PHOENIX FOILS  Mect No/Date:12/81-
PVT.LTD.             AIン C2/2016

06.09.2016

HQ Flle

:01/81/050/00464/AN416/

―け ，

■

・



106.09.2016

HQ F‖c                 RLA Filc                ‐Lic.No/Date:0310798005  Defer Datc:
:01/81/050/00282//ヽ レ116/       :03/95/040/00215/AM16/       07.08.2015              18.102016

Dccision:NC obscrved thatrcply ofthe nrm has becn referrcd to MOS for comments.NC

dccidcd to await comments and defcrthc casc.

′
l｀ he casc stands defctrrcd to 1 8.10.2016.

Casc No.:24/22/81-ALC2/2015 Party Namc:ALSTOM INDIA  Meet No/Date:12/81‐     Approved
Iン IMITED,              ‐ALC2/2016

06.09.2016

HQ IrilC               RLA Filc              ‐Lic No/Datc:3410041438
24 :01/81/050/00461/AM16/       :34/24/040/00138/AM16/      、07.08.2015

Dccision:NC dccided tO ratify the nol川 S fOr thc above AA on rcpeat basis with AA
No.3410033396 dated 05.03.2012 as per comments ofTechnical Authority(DHI).

Rノ rヽnay takc suitablc consequent action accOrdingly.

Casc No.:23/22/81-ALC2/2015 Party Name:ALSTOM INDIA  IMeet No/Datc:12/8卜       Approved
.LIMITED,              :ALC2/2016

0609.2016

HQ FHc                ‐RLA「‖c               lLic.No/Date:3410041452
25 :01/81/050/00460/ノ Mヽ16/       :34/21/040/00225/AM16/       12.08.2015

Dccision:NC dccided tO ratify the nollllS fOr the abovc AA on Net to Net basis as per

commcnts of Tcchncial authority(DHI)(cOpy cnclosed).

ItA rnay takc suitablc conscqucnt action accordingly.

Casc No.:10/12/81-ALC2/2016 Party Namc:ARFIN INDIA    Meet No/Date:12/81‐       Approved
LIMITED               IALC2/2016            1

106.09.2016

HQ Filc               RLA Filc              Lic.No/Date:0810135861   ‐
:01/81/050/00227//ヽ M17/       :08/24/040/00141/AM16/       17.082015

26 Dccislon:NC decidcd tO ratify the nOrms for thc above Advance Authorisation on repeat
basis as pcr DIPP UO No.12/76/2016‐ 1｀SW/26 datcd 06/09/2016 as under:

1.Taking cluc from SION C-27,quantity ofimport itcm namely,Aluminium Scrap may

bc aHo、vcd as 330 M′ I｀ as l.101く gs./Kg.content in the export products.

RA may takc suitablc consequcntial action accordingly.

Casc No。 :34/16/81-ALC2/2015 Party Name:COMMERCIAL   IMcct No/Date:12/8卜     status:

27           田躍ざ:長ξlき」∬馬,LTD.1諸″卵F     Detrred
HQ IrilC               RLA File              ‐Lic No/Datc:H10028157  Dcfer Date:

μ
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:01/81/050/003091AM16/ illl24lO4OlOO003/AM l6l t 9.08.2015 I 8.10.201 6

Decision : NC decided to send a letter to firm to submit information as per advisc of thc
representative of DIPP as under:

Information in respect of S. No. 3,4,5 & ll of Standard Deficiency l,etter - trxport
Product wise.

The case stands deferred to 18.10.2016.

Case No.:26122/81-ALCZl2}l5 Party Name:JINDAL SAW LTD Mect No/Date:l2l8l- Approved
t\LC2l20l6
06.09.2016

IIQ File RLA Filc Lic.Noi Date:05 t0395407
:01/81/050/00463lAMl6l :05123/040/00207lAMl6l 24.08.20ts

Decision : NC decided to ratify the norms for the above Advancc Authorisation on as pcr
DIPP UO No.12176120l6-TSW/28 dated 0610912016 as under :

l. Sizes of export items, 3LPP /HSS Coating and CWC Coating thickncsscs, thcir
quantity and net weights may be specified as per enclosed Annexure- 1 .

2. Total net weight of export items may be specified as 50478.215 MT.
3. Quantities of import items at Sl. No.l & 3 may be allowed as applied for bcing

0.71 % of FOB value of export items at Sl. No. l.
4. Import items at Sl. No. 2,4,5,6 &.7 may be allowed of "rclevant gradc" as containcd

in the export items.
5. Quantity of import item at Sl. No. 2 viz. Epoxy Paint of relevant Grade may bc

allowed as 73883 Litrcs .

28 6. Quantity of import item at Sl. No. 4 viz. Epoxy Powder of relevant gradc may bc
allowed as applied l'or i.e. 132.42 MT taking cluc from SIONs C-1290, C-1291 &.

c-1292.
7 . Quantity of import item at Sl. No. 5 viz. Adhesive of relevant grade may be allowcd

as 54 MT taking clue from SIONs C-1290,C-1291 & C-1292.
8. Quantity of import item at Sl. No. 6 viz. Polypropylenc(PP) or rclcvant gradc may bc

allowed as 641 M'l'taking clue SIONs C-1290, C-1291 & C-1292.
9. Quantity of import item at Sl. No. 7 viz. Sintered Powder or rclevant gradc may bc

allowed as23.07 MT.
10. Word "Relevant" may be prefixed with the description of import item at St. No. 8

and its quantity may be allowed as 1.03 Kgs./Kg. contcnt in export itcms as claimcd
by the firm.

I I . Quantity of import item at Sl. No. 9 viz. Cement may be allowed as 6l5l .9 M'l' as
1.05 Kgs./kg. content in export items.

12. Import items at Sl. No. l0 to 19 may be allowed on net to net basis with
accountabi I ity clause.

RA may take suitable consequential action accordingly.

29 Casc No。 :16ノ 22/81‐ALC2/2015 Party Namc:POlフ YCAB WIRES Mcct No/Datc:12/8卜        C10scd

一一 v
，
　

一

〇

”
　
ｎ

　̈
¨
　
　
ヽ
　

ｔ^



HQ「 ilC
:01/81/050/00453/AM16/       103/95/040/01099/AM15/       12708.2015

1)ccision :NC Observcd that above AA has been canceHed by the RA Mumbai

lettcr datcd 1 0.08.2016.Accordingly,NC decided to close the casc.

RA rnay takc suitable cOnscquential actiOn accOrdingly.

Casc No.:4/22/81¨ AIフC2/2015  Party Namc:DIAMOND METALIMeetNo/Date:12/8ト
SCREENS(P)LTD        ‐ALC2/2016

106.09.2016

HQl'ilC

:01/81/050/00441/AM16/

PVT.1ン TD.

RLA File

RLA Filc

:07/24/040/00202/AM16/

ALC2/2016
06.09.2016

Lic.No/Date:0310798522

Lic.No/Date:0710108756

21.09.2015

as per their

Approved

Status:
Deferred

Status:

DeFerred

Dcfcr Datc:

18.10.2016

Decision : NC decided to ratify the norms for the above Advance Authorisation as per DIPP
tJO No. 1217612016-1'5W30 dated 06/0912016 as under:

l. Irollowing may be added with the description of export item:

Iノ a〔】J9r′ ryp9≦〕ablC′ I｀rayS
S_i_z-.c (mm) Quantity(Nos.) Nct Wcight(Kgs。 )

150x3000 xO.8 1nm 2000 Nos. 11000 Kgs.
300x3000 xO.8mm 2000 Nos. 16000 KRs.
450x3000 xO.8 rrlm 2000 Nos. 22500 Kgs.
600x3000 xO.8 inm 2000 Nos. 26000 Kgs.

I'otal net wei 75500 KRs.

2. Quantity of import item may be allowed as 80167 Kgs. as 1.062 Kgs./Kg. content in
export items after taking l/3'd recovery from scrap.

RA may take suitable consequential action accordingly.

Casc No.:37/19/81-A1/C2/2015 Party Namc:GRAVITA INDIA  Mcct No/Datc:12/8ト

1´TD                   Al´ C2/2016
06.09.2016

HQ「‖C                 RLA File                
‐Lic.No/Date:1310047992  ‐Defer Date:

31 :01/81/050/00395/AM16/       :13/24/040/00028/AM16/       .01.lo.2015              18.10.2016

1)ccision :NC obscrved rcply of thc flrrFl has been rcferrcd to MSME for cornments.NC

dccidcd 10 await commcnts and dcfcrthe case.

´
「hc casc stands dcた rred t0 18.10.2016.

Casc No.:1/19/81-AIフ C2/2015

HQ IrilC

:01/81/050/00359/AM16/

Party Namc:TEMPEL
PRECIS10N METAL
PRODUCTSINDIA PVT_1´ TD_,

RLA F‖ c

:04/24/040/00157/AM16/

Mcet No/Date:12/81‐

AlンC2/2016
06.09_2016

Lic.No/Date:0410161073

07.102015

|〕

弁



Decision : NC observed that DIPP deficiency letter
decided to send a reminder to firm and defer the case.

The case stands deferred to I 8. I 0.201 6.

Case No.:l/l 618l-ALC2l20l5 Party Name:SALZER
ELECTRONICS LTD

dated 26.07.2016 scnd to irm. lヽ (〕

HQ File

33 :01/81/050/00276/AM16/

HQ File

:01/81/050/00362/AM16/

HQ F‖ c

136 :01/81/050/00462/AM16/

DISTRIBUTION SYSTEMS   06 09.2016

RLA Filc

:32/24/040/00024/AM16/

RLンA File

:09/24/040/00422/AM16/

RLA File

:05/23/040/00324/AM16/

Mcct No/Datc:12/81-

ALC2/2016
06.09.2016

08.102015

Meet No/Datc:12/8ト

ALC2/2016

Mcct No/Datc:12/8ト

ALC2/2016

Mcct No/Date:12/81‐

ALC2/2016
06.092016

Lic.No/Datc:0510396433

2611 2015

Do・ I｀ for comments.NC

Decision : NC observed that reply of the firm was referred to DHI for comments. NC decided

to wait for their comments and defer the case.

The case stands deferred to I 8.10.2016.

Status:
Deferrcd

18.102016

Status:
Deferred

Sta tus:
De ferred

Status:
Deferred

Defcr [)ate:
r 8.1 0.20 r 6

dccidcd to

Case No.:4/19/81-ALC2/2015  Party NamclTOSHIBA
TRANSMISS10N&

Iンic.No/Datc:0910062759  Dcfc・ r Datc:

21 10.2015 18.102016

34 Decision : NC observed that reply of the firm was referred to DI II for comments. NC decide<J

to ask company to provide justification for higher wastage as per S.No. II of P. 138 AN l"orms

of FTP as requested by the Technical Authority(DHI).

The case stands deferred to I 8.10.2016.

DISTRIBUT10N SYSTEMS   06.09.2016

HQ File RLA FHc 1ノ ic No/Datc:0910062830   1)cncr l)atc:

35bことiζibi:ヽこ66ζ cんさd that ieply Ofthさ ir品 ↓ムζお健:ied i6 5HI for c。 ふmentζ .Nё dcciacd
to ask company to pro宙 dcjustincation for higher wastagc as per S.No.H ofP.138 AN Irorms

of FTP as requested by the Technical Authority(DHI).

The case stands dcfelTed to 18.10.2016.

Case No.:3/19/81‐ALC2/2015  Party Name:TOSHIBA
TRANSMISS10N&

Case No.:25/22/81‐ ALC2/2015 Party Name:LS CABLEINDIA
PRIVATE LIMITED,

Decision :NC observed that case has been referrcd to
await their comments and defer the case.

The case stands dcfcrrcd to 18.10.2016.

″

`′

(L,1(                  1。

Lic.No/1)atc:3210077722  Dcfcr Datc:



:01/81/050/00033lAMl7l :0712410401003321AM|61 16.02.2016
37 Decision : NC obscrvcd that hard copy of the application forthe above

dccided to remind conccrned IIA to send two set of application
documcnt for considcration by Norms Committee and defer the case.

'l'he case stands dclerrcd to I 8.10.2016.

Casc No.:2/3/81-AlノC2/2016

HQ File

HQ File

:01/81/050/00543/ノ M`16/

Party Name:PLANSEE INDIA  Mcct No/Date:12/8ト
HIGH PERFORMANCE
MATI]RIAlン S PVT LTD

RLA「 ilc

RLA「 ilc
:34/24/040/00288/AM16/

RLA「 ilc
:10/24/040/00108//ヽ M16/

RLA Irile

:13/24/040/00043/AM16/

Party Namc:FCI OEN

CONNECTORSI″ IMITED

IAlンC2/2016
.06.09.2016

1Lic No/Date:0710109404

Status:

Deferred

Defer Datc:

1810.2016

AA not received. NC
alongwith necessary

Status:
Deferred

Sta tus:
Deferred

Sta tu s:
Deferred

Casc No.:1/25/81-AI,C2/2015  Party Name:APAR

INDUSTRIES LIMITED
Mcct No/Datc:12/81-

ALC2/2016
0609.2016

Mcct No/Datc:12/81‐
‐AlンC2/2016
06092016

Mcct No/Datc:12/8ト

ALC2/2016

Lic No/Date:1010059417  Defer Date:

29.02.2016               18.10.2016

for comments.NC decided to wait

Status:
Deferred

Lic No/Datc:1310048145  Dcfcr Date:

01.03.2016               18.10.2016

AA not received. NC
alongwith necessary

ILic.No/Datc:3410041929  Dcfer Datc:
‐29.02.2016               18.10.2016

Decision : NC obscrved that hard copy of the application for the above AA not received. NC
dccidcd to remind concerned RA to send two set of application alongwith necessary
documcnt for consideration by Norms committee and defer the case.

'l'he casc stands dcfcrrcd to I 8. I 0.2016.

Casc No.:7/6/81-AI′C2/2016   Party NamciFCI OEN
CONNECTORSIン IMITED

HQ Filc

39 :01/81/050/00073/AM17/

Decision : NC observed that case was referred to Deity
lor thcir commenls and defcr the case.

'l'hc casc stands dclerrcd to 18.10.2016.

Casc No.:2/25/81‐ALC2/2015  Party Name:GRAVITA INDIA IMcct No/Datc:12/8ト
Ll｀D                 ALC2/2016

.06.09.2016

HQ「 ilC
:01/81/050/00544//ヽ M16/

40 
Decision : NC observcd that hard copy of the application forthe above
dccidcd to remind concerncd ItA to send two set of application
document for consideration by Norms committee and defer the case.

l'he case stands dcl'erred to I 8. 10.2016.

:ヽ

41(〕
asc No.:6/6/81-AlJC2/2016

11 り



HQ Filc RLA Filc
:01/81/050/00072/AM17/       :10/24/040/00111/AM16/       04032016

Decision:NC observed that casc was rcfcrred tO DeitY for commcnts.

fortheir comments and defcrthe casc.

´
「 he case stands defcrred to 18.10.2016.

06.09.2016

Lic No/Date:1010059426 I)cfer I)atc:

18102016

NC dccidcd to wait

ApprovedCase No.:4/6/81‐ ALC2/2016

HQ File

Party Name:ASSOCIATED   Mcct No/Datc:12/8ト
CABLES PVT.LTDo       ALC2/2016

06.09.2016

RLA Filc Lic.No/Datc:0310803371

つ
４

:01/81/050/00070/Aレ 117/       :03/94/040/00988/AM16/       16.032016

Decision:NC decided to ratify the norms forthe abovc Advancc Authorisation as pcr DIPP

UO No. 12/76/2016-TSW/42 dated 06/09/2016 as undcr:

Words“ Cu/PVC/CUT l.O KV''may be sufflxed with the dcscription of cxport items at

Sl.No. l to 5.

Words``Cu/XLPE/CUT/PVC l.O KV"may be sufflxed with thc dcscription of cxpo■

items at SI.No.6 to 8.

3. Net weights of export products at Sl. No. I to 8 may bc spccificd as 18255 Kgs..
15363 Kgs., 518l Kgs.,2579Kgs., 6232Kgs.,881 Kgs., 2894 Kgs. & 4385 Kgs.
respectively.

Quantity of import item at Sl. No I viz. continuous cast Coppcr Rod( 8 mm dia)(lrC
Grade) may be allowed as applied for i.e. 28338.27 Kgs. taking clue from Enginccring
TablesNo.4&5.
Quantity of import item at Sl. No. 2 viz. XLPIr Compound may bc allowcd as

applied for i.e. 1569.23 Kgs. as 1.05 Kgs/Kg content in the Export Products at Sl. No.
6to8.
Quantities of import item at Sl. No.3 viz. Copper Tape may be allowed as applicd for
i.e.2657 .85 Kgs. as I .01 Kgs/Kg content in the Export Products at Sl. No. I to 8.

Quantity of import item at Sl. No. 4 viz. PVC Compound may be allowcd as

applied for i.e. 24532.02 Kgs. as 1.05 Kgs/Kg content in the lixport Products at Sl. No.
Ito8.
Import items at Sl. No. 5 &. 6 may be allowed as pcr packing policy.

RA rllay take suitablc consequcntial action accordingly.

Case No.:12/6/81-ALC2/2016  Palty Name:POLYCABヽ VIRES
PVT.LTD.

4.

5.

6.

7.

8.

HQ File RLA Filc
:01/81/050/00078/Aヽ 417/       :03/95/040/00978/Aヽ 416/

Decision : NC observed that reply of thc flrΠ l rcccivcd

comments.NC decided to defcrthc case.

Meet No/Datc:12/8ト

ALC2/2016
06.09.2016

Lic.No/Datc:0310803418

17.03.2016

and is bcing rcfcrrcd

Status:

Dcfcrrcd

I)cfcr I)atc:

18.10.2016

to DIPP for

12 分



Thc casc stands dcfcrrcd t0 18.10.2016.

Casc No.:1/6/81-Al」 C2/2016   Party Namc:A‐ l FENCE     Meet No/Date:12/8ト
PRODUCTS CO.PVT.LTD.   ALC2/2016

06.09.2016

HQ Filc

101/81/050/00067//ヽ ル117/

HQl'ilc

45 :01/81/050/00074/ノ ｀ヽ 417/

HQ「 ilc

46 :01/81/050/00173//ヽ M17/

RLA「 1lc
:03/94/040/01028/AM16/

RLA File

:10/24/040/00118/AM16/

Lic.No/Date:0310803436

18.03.2016

Mcct No/Datc:12/8ト

ALC2/2016
06.09.2016

Mcet No/Datc:12/81‐

ALC2/2016
106.092016

Lic.No/Datc:1010059434  Dcfer Datc:

21.03.2016               1810.2016

for cOmments.NC decided to wait

Decision : NC decided to ratify the norms for the above Advance Authorisation as per DIPP
LJO No. 1217612016-'l'SWl44 dated 06/0912016 as under:

l. Irollowing may be added with the description of export item:

" Wire l)ia: 4 mm, Mesh Size: 50 x 100 mm
Sizes, 1000 mm([.)x 1000 mm(W)x 1000 mm(H)- 8150 Nos.

914 mm(l-)x 760 mm(W)x 1000 mm(H)- 2130 Nos.
610 mm(I,)x 610 mm(W)x 1220 mm(H)- 1060 Nos.
500 mm(t.)x 500 mm(W)x 1000 mm(H)- 630 Nos.
1000 mm(L)x 1000 mm(W)x 500 mm(t{)- 1300 Nos."

2' Diametcr of import item at Sl. No. I may be modified as "4 mm" and its quantity may be
allowed as 152.853 MT as l.0l Kgs./Kg. content in the exporl items.

3. Quantity of import item at Sl. No. 2 may be allowed as 2l .05 MT as 1.02 Kgs./Kg. content
in thc export itcms

RA may take suitable consequential action accordingly.

Approved

Status:
Deferred

Status:
Deferred

Casc No.:8/6/81-AIノC2/201`   Party Namc:FCI OEN
CONN13CTORS LIMI

「́ ED

f)ecision : NC obscrvcd that case was referred to Deity
fbr their commcnts and defcr the case.

'['hc case stands dcferrcd to 18.10.2016.

CascNo.:6/9/81-Al,C2/2016 PartyName:SVAM
PACKAGING INDUSTRIES
PRIVATE LIMITED

RlンA「 ilc
:05/24/040/00626/AM16/

Lic.No/Datc:0510398071   Dcfcr Datc:

30.03.2016               18.10.2016

for comments.NC decided to wait

Status:
Deferred

Decision : NC observed that case was relerred to MSME
lor their comments and defer the case.

'l'hc casc stands dcferrcd to 18.10.2016.

Party Namc:POIン YCAB WIRES Mect No/Datc:12/81‐
PVT■ッTD.                Al´ C2/2016

06092016

47
(3asc No.:11/6/81-Alン C2/2016

13
叫



HQ Filc

:01/81/050/00077/AM17/

Lic.No/Date:0310803854  Dcfcr Datc:

07.04.2016 18102016

Decision :NC observed that DIPP deficiency letter sent to firm on 10.08.2016 seeking ccrtain
information. NC decided to remind the firm and defer the case.

The case stands deferred to I 8.10.201 6.

RLA File

:03/95/040/00003/AM17/

Case No.:1/3/81-ALC2/2016   Party Name:MAHENDRA
INDUSTRIES

Case No.:8/12/81-ALC2/2016  Party Namc:A‐ l FENCE
PRODUCTS CO PVT.LTD

Mcct No/Datc:12/8卜       Closod
ALC2/2016
06.09.2016

Lic.No/1)atc:0310804156

25.04.2016

Mcct No/Datc:12/8ト

ALC2/2016
06.092016

Status:
Deferred

HQ File RLA Irnc Lic.No/Datc:0710109649  Dcfcr Datc:

:01/81i050/000321AM171 :07 /241040100013/AM l7l 13.04.2016 I 8.10.2016

48 Decision: NC observed that hard copy of the application lorthe abovc AA not rcceived. NC

decided to ask concerned RA whether the above AA is on repeat basis with 071006073,

otherwise forward two sets of application for consideration by the Norms Committee.

The case stands deferred to I 8.10.2016.

49

HQ Filc

:01/81/050/00225/AM17/

Decision:RA,Mumbai
informed that abovc AA

decidcd to closc thc case.

RLA Filc

:03/94/040/00053/AM17/

vide their letter No. 031941140153/AM17l155 datcd 25.04.2016 has

has been issued on repeat basis. Based on RA's information NC

RA may take suitable consequential action accordingly.

Case No.:32/6/81-ALC2/2016  Party Namc:KALPANA
INTERNATIONAL

HQ File

:01/81/050/00098/AM17/

Decision :NC decided to ask firm to submit information as per DIPP UO No.
TSW/50 dated 06/0912016 as under :

l. Details of carbon steel pipe fittings (lmport item) and manufacturing operations on

import items.
Difference in export and import items
Net weight of other inputs in export products, imported or indigcnous, if any.

Wastage claimed on import items. If any.

The case stands deferred to I 8.10.201 6.

Party Name:ASSOC I ATEI) Approved

RLA F‖ c

:06/24/040/00005/Aヽ 417/

Mcct No/Datc:12/8ト

ALC2/2016
06.09.2016

L′ic.No/Datc:0610038373

29.04.2016

Status:

Dcfcrrcd

I)cfcr I)atc:

06.092016

12/76/2016-

50

２

３

４

り ヽ
51 Case No.:13/9/81-ALC2/2016

14

Mcct No/Datc:12/81-



Decision : NC decided to ratify the norms for the above Advance Authorisation as per DIPP
[JO No. 1217612016-'fSWl51 dated 0610912016 as under :

l. Words " Cu/XLPE/CUI' 1.0 KV" may be suffixed with the description of export items
at Sl. No. 1,2 & 3.

2. Words " Cu/PVC/CU1' 1.0 KV" may be suffixed with the description of export item at
Sl. No. 4.

3. Net wcights of cxport products at Sl. No. 1,2,3 &4 may be specified as 20554 Kgs.,
41257 Kgs., 104443 Kgs. & 5785 Kgs. respectively.

4. Quantity of import item at Sl. No I viz. continuous cast Copper Rod( 8 mm dia)(EC
Grade) may bc allowed as applied lor i.e. 104793.93 Kgs. taking clue from Engineering
'l'ablesNo.4&5.

5. Quantity of import item at Sl. No. 2 viz. XLPE Compound may be allowed as
applied for i.c. 25521.19 Kgs. as 1.05 Kgs/Kg content in the Export Products at Sl. No.
Ito3.

6. Quantities of import item at Sl. No.3 viz. Copper Tape may be allowed as applied for
i.e.8499.42 Kgs. as 1.01 Kgs/Kg content in the Export Products at Sl. No. I to 4.

7. Quantity of import itcm at Sl.No. 4 viz. PVC Compound may be allowed as
applied lor i.c. 36138.7 Kgs. as 1.05 Kgs/Kg content in the Export Products at Sl. No. I
to 4.

IIA may takc suitable consequential action accordingly.

HQ IrilC

:01/81/050/00180/AM17/

HQ File

:01/81/050/00178/AM17/

CABLES PVT LTD ALC2/2016
06.09.2016

RlンAF‖c                lLic.No/Datc:0310804320
:03/94/040/00080/AM17/       102.05.2016

RLA「 ilc               Lic.No/Datc:0310804385  Defer Datc:
:03/94/040/00071/AM17/       03052016               18.10.2016

Casc No.:11/9/81-A LC2/2016  Party Namc:APAR         Mcet No/Datc:12/8ト

INDUSTRIES LIヽ41TED     ‐ALC2/2016
06.09.2016

Status:
Deferred

Decision : NC decided to ask firm to submit information as per DIPP UO No. 1217612016-
'l'SW/52 datcd 06/0912016 as undcr :

l. l)ctailcd calculations for the requirement of each raw material, export product wise
52 supportcd by the cross sectional diagram of the cablelBuyers data sheet.

2. Details of import itcm at Sl. No.8 (l{ot Rolled Steel SheetAlloy) and its specific use in
export items.

3. 'l'otal Net weights of each cable including the net weights of all inputs (imported as
well indigenous, except packing materials)

4. Material balancing viz. net content of each imported and indigenous input, export
product wisc.

5. 'l'otal requircmcnt of each raw material, export product wise, in a tabular form

'l'he case stands deferred to 18.10.2016.

15



HQ File

53 101/81/050/00179/AM17/

HQ File

541:01/81/050/00224/AM17/

Case No.:4/9/81‐ ALC2/2016

57

1HQ Filc

RLA Filc

:03/94/040/00103/AM17/

DISTRIBUTION SYSTEMS

RLA Filc

:09/24/040/00013/AM17/

Party Namc:MANAKSIA
ALUMINIUM COMPANY
l´IMITED

RLA Filc

Lic No/Dttc:0310804419  Dctr Datc:

05.05.2016               18.10.2016

Decision :NC observed that Otpp deficiency letter dated 26.07.2016 was sent to company,
however, no reply received. NC decided to send a reminder to company and defer the case.

'l'he case stands deferred to 18.10.2016.

Case No.:12/9/81-ALC2/2016  Party Namc:APPLE
INTERNAT10NAlン

Mcct No/Datc:12/8ト

ALC2/2016
06.09.2016

Mcct No/Datc:12/81-

ALC2/2016
06.09.2016

1ンic.No/Datc:0910063609

09.052016

for comments.NC dccidcd

Statu s:

Deferred

Status:
Deferred

Defer Datc:

I 8. I 0.201 6

to wait lbr

Case No。:7/12/81-ALC2/2016  Party Name:TOSHIBA
TRANSMISS10N&

Decision:NC observed that case was referred to DHI

their comments and deferthe case.

The case stands dcfcrred to 18.10.2016.

Case No。 :31/6/81‐ALC2/2016  Party Name:FCI OEN
CONNECTORS LIMITED

Case No.:5/12/81‐ALC2/2016  Party Name:L&T
HYDROCARBON

HQ Flle               RIン A Filc               Lic.No/Datc:1010059476  Dcfcr Datc:
:01/81/050/00097/AM17/       :10/24/040/00007/AM17/        11052016               18.10.2016

Dccision:NC observed that casc was refcrred to DeitY for comments,NC dccided to ask

company to pro宙de justincation for highcr wastage as pcr S,No.H ofP.138 AN Forms of

FTP as requested by the Technical Authority(DHI).

′
「 he case stands defelTed to 1 8.10.2016.

Mect No/Datci1 2/81‐

ALC2/2016
06.09.2016

Mcet No/Datc:12/8ト

ALC2/2016

Mcet No/Datc:12/8ト

AlンC2/2016
06092016

Status:
Defcrred

Status:

Dcfcrrcd

Dctr Datc:

18.10.2016

AA not rcceivcd. NC
alongwith ncccssary

Status:
Deferred

ENGINEERING LIMITED   06 09.2016

HQ File RLA File Lic.No/Date:5210041897

:01/8l/050/002221AM17 / :52124104010001O/AM 17l t7 .0s.2016
56 Decision : NC observed that hard copy of the application for thc abovc

decided to request concerned RA to send two set of application
document for consideration by Norms Committee and defer thc case.

The case stands deferred to 18.10.2016.

16

1ン ic.No/Datc:0210206710  DctrI)atc:



:01/81/050/00171//ヽ M17/ :02/24/040/00027/AM17/       24.05.2016              18.10.2016

Decision : NC dccidcd to ask firm to submit information as per DIPP UO No. 1217612016-
'l'SW/57 dated 06/0912016 as undcr :

l. Diffcrcnce in cxport item at Sl. No. I and import item at Sl. No. l.
2. Manulacturing opcration on import item at Sl. No. l, if any.
3. Proccss of manulacture for cxport item at Sl. No 2 and wastages claimed at each stage

ol manulacture.
4. Information in respcct of Sl.No.5 of Standard Deficiency Format, export product wise.

'l'hc case stands def'crrcd to 18.10.2016.

581)ccision:NC dccidcd to ratify thc n61品
ζ forthc abovc AA as pcr MOS commcnts vide UO

No.2(7)/2011-1・ W datcd 08.08.2016(copy enc10sed).

ItA may takc suitablc conscquential action accordingly― after sccking proof of company having
AOD/VOD facilitics

Casc No.:14/9/81-AIフ C2/2016 Party Namc:CHAN DAN
STEIう 1ン 1´ IMI′ I｀ED

HQ「 ilC RIン A Filc

(〕asc No.:15/9/81-ALC2/2016  Party Namc:DH001｀

TRANSMISS10N PVT.LTD,

Mect No/Datc:12/81-        Approvcd
ALC2/2016
06.09.2016

1ンic.No/Datc:0310804945

HQ lrilC

:O1/81/050/00182//ヽ M17/

O, Case No.:16/12l81- Ll,C2l20l6

RIン A Filc

:03/94/040/00162/AM17/

Pany NainciSAHN13Y
KIRKW00D PVT lク IMITED

Mect No/Date:12/81‐

ALC2/2016
06.09.2016

Lic.No/Date:0310804969
25.05.2016

for comments.NC dccidcd

Status:
Deferred

Defer Date:
18.10.2016

to wait forDccision : NC obscrvcd that casc was referred to DHI
thcir commcnts and dclcr thc casc.

'l'hc case srands deferrcd to 18.10.2016.

(〕asc No.:8/9/81-AI」 C2/2016   Palty Namc:VEDANTA
l´ I M ITI〕 D

Status:
Deferred

HQ「 ile RLッ A Irilc 1ン ic.No/Date:3510044952  Defer Datc:

60 Dccision:NC obscrvcd that hard copy oFthc application for thc abovc AA not received.NC

dccidcd to rcqucst conccrncd RA to scnd t、 vo set of appHcation alongwith necessary document for

considcration by Norms Committcc and dcferthe casc.

´
I｀hc casc stands dcfcrrcd to 18.10.2016.

Mcct No/Datc:12/81-

ALC2/2016
06.09.2016

Mcct No/Date:12/81-
lALC2/2016

Status:
Deferred
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Decision : NC observed that hard copy of thc application lbrthe abovc AA not rcccivcd. NC
decided to request concerned RA to send two set of application alongwith ncccssary
document for consideration by Norms Committee and defer thc casc.

The case stands deferred to 18.10.2016.

‐Casc No.:17/12/81-ALC2/2016 Party Name:SAHNEY Mcct No/1)atc:12/81- Status:
DeferredKIRKW00D PVT.LIMITED  ALC2/2016

0609.2016

HQ Filc

:01/81/050/00233/Aル 117/

HQ Filc

:01/81/050/00234/AM17/

Casc No.:17/9/81-ALC2/2016

HQ Filc

:01/81/050/00184/AM17/

Dccision:NC decided to
TSW/63 dated 06/09/2016

RLA Filc

:03/95/040/00179/ANl17/

RLA「 ilc
:03/95/040/00183/ノ Mヽ17/

Party Name:KALPANA
INTERNAT10NAL

RLA Filc

:06/24/040/00011/Aヽ 417/       1

ask arm to submit information

as undcr:

06.09.2016

1′ ic No/Datc:031080531l  Dcfcr Datc:

08.062016               18.102016

1ッ ic.No/1)atc:0310805314   1)cfcr Datc:

08.062016               18.10.2016

AA not rcceivcd. NC
alongwith ncccssary

62 
Decision : NC observed that hard copy of the application lorthc abovc
decided to request concerned RA to send two sct of application
document for consideration by Norms Committee and deler thc case.

The case stands deferred to 18.10.2016.

Mcct No/Datc:12/8ト

ALC2/2016
06.09.2016

1ンiC No/Date:0610038396

09.062016

1as pcr DIPP UO No.

Status:

Dcね rrcd

Dcfcr Datc:

18 102016

12/76/2016-

l. Details of carbon steel pipe fittings (lmport
import items.

2. Difference in export and import items
3. Net weight of other inputs in export products,
4. Wastage claimed on import items. If any.

The case stands deferred to 18.10.2016.

Case No。 :3/9/81-ALC2/201`   Party Name:IKGC
ENGINEERING PROJECTS
PVT.1ンTD.

HQ F‖ c

101/81/050/00170/AM17/

item) and manufacturing operations

imported or indigenous, if any.

Mcct No/Datc:12/8ト

AIンC2/2016

06.09.2016

Status:
Defcrrcd

64

RLA Filc

:31/83/040/00028/AM17/

Lic.No/Date:3110066175  Dcrcr Datc:

1306.2016                18.102016

submit information as pcr advisc of thcDecision : NC decided to send a lctter to firm to
representative of DIPP as under:

Information in respect of S. No. 3, 4, 8,9 8. I I of Standard Deficiency Letter - IJxpo(
Product wise.
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′
I｀hc case stands deた rrcd tO 18.10.2016.

Casc No.:1/9/81-ALC2/2016   Party Namc:DIAMOND
ENGINEERING(CHENNAl) ALC2/2016
PVT LTD

RLA File

:04/24/040/00047/AM17/

HQ「 ile
:01/81/050/00168/AM17/

Casc No.:2/12/81-ALC2/2016

HQ File

:0!/81/050/00219/AM17/

Dccision:NC obscrvcd
comments.NC decidcd tO

HQ「 ilC
:01/81/050/00228/ノ Mヽ17/

RLA Irilc

:10/24/040/00025/AM17/

RLA Filc
:05/23/040/00186/AM17/

Mcct No/Date:12/81‐

06.09.2016

Lic.No/Date:0410162038

14.06.2016

Lic.No/Date:1010059524

01.07.2016

Mcet No/Date:12/81‐

ALC2/2016
06.09.2016

Approved

Status:

Dcferrcd

Defcr Date:

18.10.2016

to DeitY for

Status:
Deferred

AA not received. NC
alongwith necessary

Status:
Deferred

Dccision:NC dccidcd to ratify thc norm forthe above AA as pcr DIPP UO No.12/76/2016-
′
l｀ SヽV/65 datcd 06/09/2016 as under:

Word "Relevanl" may be prcfixed with the description of import items at Sl. No. I to 8.

Quantities of import items at Sl. No. I to 7 may be allowed as 1.02 Kgs./Kg. content in
export items.

3. Quantities of import itcm at Sl. No. 8 & 9 may be on net to net basis with accountability
clausc as claimed by the firm.

I{A may take suitable consequential action accordingly.

１
１

う
ん

Party Name:FC1 0EN       ‐Meet No/Date:12/8ト
CONNECTORSIン IMITED    ALC2/2016

0609.2016

66

that application for the above AA has been referred
wait for their comments and defer thc case.

'l'hc casc stands dcl'crrcd to 18.10.2016.

Casc No.:11/12/81¨ AI′C2/2016  Party Namc:B C POWER
CONTROLS LIMITED

Lic.No/Date:0510399054  Dcfer Date:
11.07.2016              18.102016

67 Dccision : NC observed that hard copy of the application forthe above
dccided to request concerned t{A to send two set of application
document for considcration by Norms Committee and defer the case.

'l'hc casc stands dclcrrcd to I 8.10.2016.

Mcct No/Datc:12/81-

ALC2/2016
06.09.2016

68 HQ IlilC                 RLA Ili18                Lic.No/Datc:0310806‖
7  1Defer Date:

:01/81/050/00232/AM17/       :03/94/040/00267//ヽ M17/       12.07.2016              18.10.2016

Dccision:NC dccidcd to ask「 lrm to submit information as pcr DIPP UO No.12/76/2016¨

Case No.:15/12/81-AIン C2/2016 Party Name:APAR
INDUSTRIES LIMITED

７
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ITSW/68 dated 06/0912016 as under:

1. Detailed calculations for the requirement of each raw material, export product wise
supported by the cross sectional diagram ofthe cablel Buyers data sheet.

2. Total Net weights of each cable including the net weights of all inputs (imported as

well indigenous, except packing materials)
3. Material balancing viz. net content of each imported and indigenous input, export

product wise.
4. Total requirement of each raw material, export product wise, in a tabular form

The case stands deferred to I 8. 10.2016.

Case No.:4/l2t8l-ALC2l20l6 Pany Name:JMW INDIA (P) Meet No/Date:l2l8l- Status:
LrD 

t:3;::,': 
Dererred

HQ File RLA File Lic.No/Date:0510399065 Dcfer Date:

Un:01/81/050/002211AM17/ :0512310401001s61AM171 13.07.2016 18.10.2016

Decision : NC observed that case was referred to DIPP for comments. NC decided to wait for
their comments and defer the case.

The case stands deferred to I 8.10.2016.

Case No.:18/gl8l-ALC2/2016 Party Name:MEW Meet No/Dat e:l2l8l- Status:
ELECTRICALS LTD. ALC2|2016 Defcrrcd

06.09.20 r 6

HQ File RLA File Lic.No/Date:3410042352 Defcr Date:
:01/81/050/00185/AM l7l :34124/0401001l3lAM17l 14.07 .2016 I 8.1 0.2016

70 Decision : NC observed that hard copy of the application forthc abovc AA not rcceivcd. NC
decided to request concerned RA to send two set of application alongwith necessary
document for consideration by Norms Committee and defer the case.

The case stands deferred to 18.10.2016.

Case No.:9/l2l8l-ALC2/2016 Party Name:ALSTRONG Meet No/Date:l2l&l- Status:
ENTERPRISES INDIA ALC2l20l6 Dcferred
PVT.LTD, 06.09.2016

HQ File RLA File Lic.No/Date:05103991 15 Dcfer Date:

,r:01181/050/00z26lNM17l :051231040/00190/AMl7l 15.07.2016 18.10.2016

Decision : NC observed that case was referred to DIPP lor comments. NC dccidcd to wait lbr
their comments and defer the case.

The case stands deferred to I 8.10.2016.

Case No.:14ll2t8l-ALc2l20l6 Party Name:TECHNICAL Meet No/Date:12l8 l- Status:
72 ASSOCIATES LIMITED ALC2|2016 Deferred

06.09.2016

...4
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HQ IrilC RLA Fllc Lic.No/Date:0510399098  Defer Date:
:01/81/050/00231/AM17/       :05/24/040/00161/AM17/       15.07.2016               18 10.2016

Dccision:NC obscrvcd that case was reた rred to DHI for commentso NC decided to wait for

thcir commcnts and dcfer thc casc.

・
1｀hc casc stands dcfcrrcd to 18.10.2016.

Casc No.:18/12/81-ALC2/2016 Party Namc:BILCARE
IンIMITED

HQ Filc RIン AI↑ ilc

:01/81/050i 002351 AMIT l :31i 83/040/00010/AMt7l 20.07 .2016
73 Dccision : NC obscrved that hard copy of the application forthe above

dccided to rcqucst conccrned I{A to send two set of application
documcnt lor consideration by Norms Committee and defer the case.

'l'he case stands dcfcrrcd to I 8.10.2016.

Mcct No/Date:12/8ト

ALC2/2016
06.09.2016

Lic.No/Date:3110066259

Status:

Dcferrcd

Defer Date:

18.102016

AA not received. NC
alongwith necessary

Status:
Deferred

Case No.:3/l2l8l-Al,C2/2016 PartvName:lTP Meet No/Date 1218'l- Approved
ELECTRONICS PRIVATE LTD ALC2/2016

06.092016

HQI↑ ilC RLA File Lic.No/Date:0510399181

21.07.2016:01/81/050/00220/AN417/       :05/23/040/00191/AM17/

Decision : NC decidcd to ratify the norms for the above AA on repeat basis as per DIPP U.O.
No. I 2/7 l/201 6-'fSW 174 as under :

l. Net weight of export product may be specified as 42937 Kgs.
2. Quantity of import item at Sl. No. 1 may be allowed as applied for i.e. 37875 Kgs.

74 inclusive of loh wastage.
3. Quantity of import item at S.No.2 may be allowed as applied for i.e. 365400 Meters

inclusive of 1.5% wastage.
4. Quantitics of import items at S.No.3 & 4 may be allowed as applied for i.e. 2,250,000

Nos. & 7,50,000 Nos. respectively on net to net basis.
5. Quantity of import item at S.No.5 may be allowed as 9l 350 Meters inclusive of I .5%

wastage.
6. Quantity of import item at S.No.6 may be allowed as applied for i.e. 159.86 Kgs.

inclusive of 1.5% wastage.

ItA may take suitable consequential action accordingly.

Meet No/Date:12/8ト

ALC2/2016
06.09.2016

75 HQ I11lC
RIン A Filc Lic.No/Datc:0510399183  Dcfer Datc:

:01/81/050/00223//ヽ 4ヽ17/       :05/24/040/00065/AM17/       22.072016 18102016

Decision : NC observed that case was referred to DIPP for comments. NC decided to wait for

Casc No.:6/12/81-ALC2/2016  Party Name:MALHOTRA
CABIッ ItS PVT LTD

21
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their comments and deferthe case.

Thc case stands dcfelTed to 1 8.10.2016.

Case No.:13/12/81‐ ALC2/2016 Party Name:CUBEX TUBINGS IMect No/Datc:12/8ト
LTD                 ‐ALC2/2016

.06.09.2016

HQ Filc

76 :01/81/050/00230/AM17/

HQ Filc

RIンA Filc

:09/24/040/00184/AM17/

Iンic.No/Datc:0910063992  Dctr Datc:

27.07.2016              18.10.2016

for comments.NC dccided to wait forDecision:NC observed that case was referred to DIPP

their comments and deferthc case.

The case stands deferred to 18.10.2016.

Case No.:12/12/81‐ ALC2/2016 Party Namc:CONSOLIDATED
ICOIN COMPANY PRIVATE

LIMITED

RLA Filc

Mcct No/Datc:12/8ト

ALC2/2016
06.09.2016

Lic.No/Datc:0510399348

Status:
Deferred

Status:

Deferrcd

Defer Datc:

18102016
77 :01/81/050/00229/AM17/       :05/23/040/00218/AM17/       03.08.2016

Decision:NC observed that case was rcferred to DIPP for commcnts.

their cornrnents and defer the case.

The case stands deferred to 18.10.2016.

NC dccidcd to wait br

Minutcs Ofllinc Agcnda for Mccdng No.12/81 datcd 06。 ()9。 2016

M/S.SAKSHIIMPEX,LUDHIANA
F.No.01/81/162/706/AM13/PRC/1)I〕 S― II

Noida SEZ Irilc No.12-398/2007-100°/OI〕 OtJ/

Irixation o「 SION undcr 1000/OI〕OU.

Decision : NC observed that reply of the company was rcfcrred to C&PC lor comments.

NC decided to wait for their comments and defer the casc.

Thc case stands dcfcrrcd to 18.10.2016.

M/S.CROMPTON GREAVES LIMITED
FoNo.01/86/050/000217/AM02/DES― H

RA Irilc No.03/24/042/00104/AM02

Modification of ratified Norms
authorization No. 03 I 0l 14303 dated

of Advancc

Decision : NC observed that DI-ll deficiency letter scnt
information. NC decided to await reply of the company and

to company secking
defer thc casc.

Case No.AR… 336

Meeting No.12/81

Datcd:-06.09.2016

Case No.AR-337
MeetinA No.12/81

Datcd:-06.09.2016

Subject:-

The case stand deferred to 1 8.10.2016.
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Case No.AR-338 M/S.LEITWIND SHRIRAM MANUFACTURING LIMITED
Meeting No. 12l81 FoNo.01/81/50/194/AM14/DES.H

I)atcd:-06.09.2016 RA Filc No.04/24/040/00071/AM14

Subjcct:- Amendment/Modification of norms in respect of Advance
Authorization No. 04101 47961 dated I 5.07 .2013.

D;
information. NC decided to await reply of the company and defer the case.

'l'hc case stands deferred to 18.10.2016..

Case No.AR‐ 339 M/S.CROMPTON GREAVES LIMITED
McctinR No.12/81 F.No.01/86/050/000323/AM14

I)atcd:-06.09.2016 RA Irilc No.03/94/040/00758/AM13

Subjcct:- Modification of ratified Norms in respect of Advance
authorization No. 0310749939 dated l7 .09.2013.

Decision : NC observed that DHI deficiency letter sent to company seeking certain
information. NC decided to await reply of the company and defer the case.

'l'hc case stands deferred to 18.10.2016.

Case No.AR… 340 M/S.KOTSONS PVT.LIMITED
Mccting No.12/81 「 .No.01/81/050/00454/AM14

I)atcd:-06.09.2016 RA File No.06/24/040/00032/AM14

Subjcct:- Ratiflcation of norms in respect of Advance Authorization No.

0610035619 datcd 26.12.2013.

Decision : NC obscrvcd that comments offered by DHI vide UO No.TSW 316012014

dated 0l/0912016 needs further examination and details.

'['he case stands deferred to 18.10.2016.

Case No.AR-341 M/S.VIJAI Elン ECTRICALS Lン IMITED
jYeelr No. 12/81
1)atcd:-06.09.2016

Subject:-

Decision : NC observed that application for the above AA was referred to DHI for
comments. NC decided to ask company to provide justification for higher wastage as per

S.No. II of P.138 AN Forms of Irl'P as requested by the Technical Authority(DHl).

'l'he case stands dcferred to 18.10.2016.

FoNo.O1/81/050/00446/AM09/

RA Irile No.09/24/040/00273/AM09/

Modification/amendment of ratified norms in respect of advance
authorization no. 091 0035596 dated 08. I 0.2008.

Case No.AR-342 M/S.TRIDENT TOOLS LIMITED
VIccting No.12/81 I↑ .No.01/81/050/00270/AⅣl14/

I)atcd:-06.09。 2016 RA IPile No.03/95/040/00253/AM14/

Sub.iect:
「
ixation of norins in rcspcct of advancc authorization no.

0310743492 datcd 30.07.2013.

Decision : NC observed that lication for the above AA

23
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Case No.AR-343 M/S.VIJAI ELECTRICALS LIMITED
Mectin2 No.12/81 F.No.01/81/050/00197/AM12/

Datedi-06.09.2016 RA Filc No.09/24/040/00124/AM12/

Subject:- Modification/amendment of ratified norms in respect of advancc
authorization no. 091 0047284 dated 24.06.2011.

D"ct.ton:
comments. NC decided to ask company to provide justification for higher wastage as pcr
S.No. ll of P.138 AN Forms of FTP as requested by the Technical Authority(DFll).

The case stands deferred to 18. 10.2016.

Case No.AR-344 M/S.MC COM INDUSTRIES(INDIA)PRIVATE LIMITl]I)
Meeting No.12/81 F.No.01/81/050/00474/AM13/

Dated:-06.09.2016 RA File No.03/95/040/00818/AM13/

Subject:- Ratiflcation of norins in respect of advance authorization no

0310721688 dated 22.01.2013.

Decision : NC observed that application for the above AA was referred to MSME lor
comments. NC decided to wait for their comments and defer the case.

The case stands deferred to 18.10.2016.

Case No.AR-345
Mceting No.12/81

Dated:¨ 06.09.2016

Sub.iect:-

M/S.MC COM INDUS′「 RIES PRIVATE lフ IMITED
F.No.01/81/050/00074/AM14/

RA File No.03/95/040/01053/AM13/

Ratiflcation of norms in respcct of advance authorization no.

0310729612 dated 26.03.2013.

as pcr thc commcnt" ol'Decision : NC decided to ratify the norms for the above AA
O/o the DC (MSME) vide their UO note No. 30(ll2)113-ME
enclosed).

take suitable uential action accordi

dated 21.062016 (copy 
I

Case No.AR-346 M/S.B.R.INDUS 「́ RIES LIMITIう D
Ivlqeling\ !2/81 F.No.01/81/050/00372/AM13/DES― II
Dated:-06.09.2016 RA Filc No.05/23/040/00309/AM13/
Subject:- Modification/amendment of ratificd norms in respect of Advancc

Authorization No. 05 10338300 datcd 06.11 .2012.
Decision : NC observed that application for the above AA was referred to DIII f,or

comments. NC decided to wait for their comments and dcfer the casc.

The case stands deferred to 18.10.2016.

Case No.AR-347 M/S.DIANA METALS

レ



Ⅳlccting No.12/81 HO File:O1/81/050/00233/AM16/DES.H
I)atcdi-06.09.2016 ItLッA FHe:04/24/040/00093/AM16/

Subject:- Ratiflcation of norins in rcspect of Advance Authorization No.

0410160886 datcd 07.08.2015.

Decision : NC observcd that application for the above AA was referred to MSME for
comments. NC decided to wait for their comments and defer the case.

'l'hc case stands defcrred to 18.10.2016.

Casc No.AR-348 M/S.AERO CANSINDIA PVT LIMITED
ⅣIcctinR No.12/81 HO File:01/81/050/00329/AM15/

Dated:-06.09.2016 RLA Filc:31/83/040/00099/AM15/

Sub.ject:- Ratiflcation ofnorms in respect ofAdvance Authorization No.

3110064546 dated ll.07.2014.

f)ecision : NC decided to ratify the norms for the above AA on repeat basis as per DIPP
U.O. No. 1217 1 12016-'fSW/348-A/R as under :

l. Net wcight of export item may be specified as 40662 Kgs.
2. Quantity of import item may be allowed as applied for i.e. 40000 Kgs. as

1.03 Kgs./Kg. content in the export product.

RA may takc suitablc consequcntial action accordingly

Casc No.AR-349 M/S.AERO CANSINDIA PVT LIMITED
Mceting No.12/81 HO File:01/81/050/00192/AM16/

I)atcd:-06.09.2016 RIフ A Filc:31/83/040/00042/AⅣ l16/

Sub.iect:- Ratiication of norms in respect of Advance Authorization]No.

3110065509 dated 26.06.2015.

Decision : NC decided to ratify the norms for the above AA on repeat basis as per DIPP
LJ.O. No. l2l7 1 l20l 6-'l'SW/349-AlR as under :

I . Net weight of exporl item may be specified as 20331 Kgs.
2. Quantity of import item may be allowed as applied for i.e. 20000 Kgs. as

1.03 Kgs./Kg. content in the export product.

ItA may take suitable consequential action accordingly

Case No.AR-350 M/S.GAMI]SA WIND TURBINES PRIVATE LIMITED
Mccting No.12/81 HQ IrilC:01/81/050/00278/AM15/

I)atcd:-06.09.2016 RIッ A Filc:04/24/040/00004/AM15/

Sub.iect:- Ratiflcation of norins in respcct of Advance Authorization No.

0410157311 dated 22.04.2014.

Decision : NC decided to ratify the norms for the above AA as per DHI U.O.
No.3(96)/14-'lSW(B) dated 25.05.2016 (copy enclosed).
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Casc No.AR-351

Meeting No.12/81

Datcd:-06.09.2016

M/S.MANAKSIA ALUMINIUM COMPANY Iノ IMITED
F.No.HQ File:01/81/050/00244/AM16/1)ES― I1/

RA Filc No.02/24/040/00054/AM16/

Modification/amendment in fixcd norms in rcspcct ol'advancc
authorization no. 0210206015 datcd 27 .07 .2015.

Decision : : NC decided to ask firm to submit information as per DIPP UO Nt
1217612016-T5W/35 1-A/R dated 06/0912016 as under :

L It may be clarified as to how the thickness of Aluminium shects/Coils in cxport
items can be more than the thickness of items of impo( i.e. Aluminium
sheets/Coils.

The case stands deferred to

M/S.MPP TECHNOlッ OGIES PRIVATI]I′ TD.
HQ File : 0l/8 l/050/00003/AM I 6/
RLA Filc:07/24/040/00309/AM15/

Modification of ratified norms in respecl
Authorization No. 0710107605 datcd I 2.02.2015

of Advancc
of M/S.MPP

Technologies Private Ltd.
Decision : NC observed that application for the aborc AA waircferred to DHI for
comments. NC decided to wait for their comments and dcler the case.

The case stands deferred to I 8.10.201 6.

M/S.NAVGRAH FASTNERS PRIVATE lン IMITED
File:01/81/050/00442/Aヽ416/

RLA File:52/24/040/00066/AM16/

Ratification of norms in respect of Advance Authorization
521 00417 12 dated 1 5.12.201 5.

comments. NC decided to wait for their comments and dcfer thc case.

The case stands deferred to 18.10.2016.

ル

Case No.AR‐ 352
inA No. 12/81

Dated:-06.09.2016

Subject:-

Case No.AR-353
Meeting No. 12/81

Dated:-06.09.2016

Case No.AR-354 M/S.NEOSTAR STEEL TUBES PVT.IンTD
Meeting No. l2l81 I{Q Irilc :01/81 1050100298/4M l5/
Dated:-06.09.2016 RLA Filc:04/24/040/00074/AM14/
Subject:- Modification of ratified norms in respcct of Advance

Authorization No. 041014787 I dated 09.07.2013.
Decision : NC observed that application for the above AA was ."fe.r"a to fllpp ior
comments. NC decided to wait for their comments and defer thc case.

/」
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Subject:-

Subf ect:-



Date:22.09,2016

Place:New Deh
(Baljit Singh)

Depuサ Dむector General Foreign Trade

,\\yt,'
(Vinod Kumar Kaehyap)

Foreign Trade Development Officer

' 、‐ ● 1,i
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om),
GUPTA MLく m!.guptac,poweralstom com),
・dgft@trlgOn cO.in‖ くdgi@tr10n c。 .in>,
・
9urinder.singh(DtrigOn,co.in"くgurindeisingh(DtrigOn.cO.ln>

Date: 09/o6ノ 1610:09 AM

From: PU」 AR!Laxmiprasadく axmiprasad pulari@poWer aistOm com>

imageool ipg(29kB) image002.png (181k8)

Kind Attention :- Mr. Vinod Kumar Kashyap (FTDO)
RA File Number i 34t24t040t00138/AM16

DearSir

Thismail hasreferencetoourrequestforad-hoc normsfixationofadvanceauthorisationnumber34.l004l43gdated0T.0g.20l5,
we hereby request you the following :_

You are requesred to kindry consider our request and ratity norms accordingry.

２
ソ

mft AA r{o t$OmB96 Atsbilt I tfrd*a

Erport prdt cr 2r(s.sirlrl, stdtor cofs t t*|tuofi for l|lfdto Generaor'

SNo ttem

…
1 ELalai meel釧陶 O COH―

鰤

0,MT燎hl詢 腱Wange2 ffiftd SlGd cnil6o:@l - un

YrtoHtd
働 net 喘 3mu曲 闘 町 Cause面 3 miⅢ疇 理 J

議 l― 嗜飾 由 Papp― 10fふ

〔たに¬晰頭)
:… :A―

Rat″ nomSfor Advance auhO‖ satonnumber3410041438gabd07.08.2015on repeatbagsttainstAdvance
Auhorisalon number 3410033396 dated o5.03.2012(Copy Of nOrrns decisiOn atached)

Exportitem appearing at s「 No.3,4,5&6 are i‐ duct spacers and to be a‖ owed on net‐tO_net basis vvih no wastage
Please note hat ttxport Productis stato「 Lamina10ns(l X 75 Mtt wih Generatorratng of88.5 MVA
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With best regards,

Laxmiprasad Pujari.

Manager ( lndirect Taxation )

GE Power lndia Limited
(Formerly known as Alstom lndia Limited)
Cell:9998028499

CONFIDENTIALITY : This e-mail and any attachments are confidential and may be privileged. lf you are not a named
recipient, please notify the sender immediately and do not disclose the contents to another penion, use it for any purpose or
store or copy the information in any medium.
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subject: Gros_s-ut/elght of.lmp_ort & Net welght of Export agalnst AA No. i/r1'00414s2dtd. lAh Augurt.20i5

, To: "nc2.dgrfi@nic.in, <nc2.dgrft@nic.in> ./
Cc: PATEL Gaurang-B -EXT <gaurang-b.patel@power.alstom.com> , 1.>,-.. AROM Subodh Ku <subodh.ku.arora@power.alstom.com>,

G UPTA ML <ml.gupta@power.alstom.com>,
"dgft@trigon.co.in" <dgfr @trgon.co. in>,
"gurinder.s ingh@trigon.co. in' <gurinder.s ingh@trigon.co.in>

Date: 09/06/16 10:19AM
From: PUJARI Laxmiprasad daxmiprasad.pujari@power.alstom.com>

Kind Attention i Mr. Vinod Kumar Kashyap (FTDO)
RA File Number i 34t2i t040tOO22StAM-16

Dear Sir

Please find the information againstAdvance License No.3410041452 dated 12th August-2015 as requested byyou :-

lmport- Lower shaft Proof Machined- Qty - 3 Nos = Gross weight 1 ,80,000 Kgs. ( 60,000 Kgs each X 3 Nos = Total 1 ,80,000 Kgs)

Export-LowerShaft(criticalPartofGenerator)Qty.3Nos.=Netweight 1,73,610Kgs(57,g70Kgseachx3Nos=Tota|1,73,610
Kgs)

LMth best regards,

Laxmiprasad Pujari.

Manager ( lndirect Taxation)

GE Power lndia Limited

(Formerly known as Alstom lndia Limited)
Cell: 9998028499

coNFlDENTlALlry : This e-mail and any attachments are confidential and may be privileged. lf you are no, , n*"a-recipient, please notify the sender immediately and do not disclose the contenti to another person, use it for any purposeor store or copy the information in any medium.
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NC Meeting dated 0610912016 - Case No. 10/12181 (lWs Arfin India Limited) (Advance
Authorization No. 0810135861 dated 17.08.2015)

Advance Authorisation may be ratified as under on repeat basis:

1. Taking clue from SION C-27, quantity of import item namely, Aluminium Scrap
may be allowed as 330 MT as 1.10 Kgs./Kg. content in the export products.

Norms committee may take a view

Department of lndustrial Policy dL Promotion

(TSW)

26
0θ 。
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く鳥計″・ο
Development Offlcer

Norms Collllmittee II

DIPP No.12/76/2016¨ TSW/26 datcd 06/09/2016
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DepartEnent Of lndustrial Policy“ &Promotion

(TSW)

NC Meeting dated 06t09t2016 - Case No. 26t22/81 (M/s Jindat SAW Limited )

(Advance Authorization No. 0510395407 dated 24.08.2015)

Advance Authorization may be ratified as under:

1. Sizes of export items, 3LPP /HSS Coating and CWC Coating

thicknesses, their quantity and net weights may be specified as pel

enclosed Annexure-I.

2. Total net weight of export items may be specified as 50478.215 MT.

3. Quantities of import items at Sl. No.l & 3 may be allowed as applied

for being O.7l % of FOB value of export items at Sl. No' 1'

4. Import items at Sl. No. 2, 4, 5, 6 & 7 may be allowed of "relevant grade"

as contained in the exPort items.
5. Quantity of import item at Sl. No. 2 viz. Epoxy Paint of relevant Grade

may be allowed as 73883 Litres .

6. Quantity of import item at Sl. No. 4 viz. Epoxy Powder of relevant grade

may be allowed as applied for i.e. 132.42 MT taking clue from SIONs C-

1290,c-1291 &c-1292.
7. Quantity of import item at S1. No. 5 viz. Adhesive of relevant grade may

be allowed as 54 MT taking clue from SIONs C-1290, C-1291 & C-1292.

8. Quantity of import item at Sl. No. 6 viz. Polypropylene(PP) or relevant

grade may be allowed as 641 MT taking clue SIONs C-1290, C-1291 &
c-1292.

g. Quantity of import item at Sl. No. 7 viz. Sintered Powder or relevant

grade may be allowed as23.07 MT .

10. Word "Relevant" may be prefixed with the description of import item at

Sl. No. 8 and its quantity may be allowed as 1.03 Kgs./Kg. content in

export items as claimed bY the firm.

ll.Quantity of import item at Sl. No. 9 viz. Cement may be allowed as

6151.9 MT as 1.05 Kgs./kg. content in export items.

12. Import items at Sl. No. 10 to 19 may be allowed on net to net basis with

accountability clause.

Norms committee may take a view

/″ 縮 12Ч
 ζ

(S.K.Jain)
Development Officer

Norms ConIInittee II

E)IPP No.12/76/2016¨ dated 06/09/2016TSW/28
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ノヽVeight of each Export product undor Export S/No.1′ 2&3 under Advance Authorisat:on No.0510395407 Dated 24.08,2015:‐

3

S/No ｐ。
　

・ｌａ
　

ｍ＞

Ｐ，

　

Ｄ

　

ｍ

Pipe

VVa‖

ThicIく ness

(mm)

Item Technical Characteristics / Quality etc. 3LPP/HSS

Coating THK(

MM)

CVVC Coating

THK〔 MM〕

:TC(HS)

Code

Nos of Bends Quantity UOM Approx
calculated

Weight of the
ExDort

1 168.3
6.625"OD X7.90 MM 3LPP&CWC Coated

Line pipes

60.00 73051129 450 5534.700 MTR 776.25C

2191
8.625‖ ODX9.50 MM 3LPP&CIA/C Coated

Line pipes

300 60.00 73051129 5753800 MTR 868.140

2191
8625‖ ODX9.50 MM 3LPP&CNA/C Coated

Llne Pipes

300 55.00 73051129 445 5475,600 MTR 825.475

273.1 14.3
10,750"OD X 14.30 MM 3LPP&CWC Coated

Line pipes

300 50.00 73051129 219 2699.600 MTR 591.30C

273.1 14.3
10.750・ OD X14.30 MM 3LPP&CVVC Coated

Line Pipes

300 55.00 73051129 782 9624.700 MTR 2111.400

6 3239
12.75011 0D X ll.10 MM 3LPP&CWC Coated

Line Pipes

3.00 60.00 73051129 488 5996.360 MTR 1586.00C

7 323.9 143
12.750・ OD X 14.30 MM 3LPP&CIIVC Coated

Line Pipes

3.00 30.00 73051129 1698 20891250 MTR 4584.60C

8 3239 159
12.750"OD X15,90Mヽ4 3LPP&CWC Coated

Line Pipes

3.00 50.00 73051129 1033 12704.17C MTR 3615.500

9 3556 143
14‖ OD X14.30 MM 3LPP&CVVC Coated

Line Pipes

3.50 30.00 73051129 960 11810.100 MTR 1380.600

355.6 15.9
14‖ OD X15.90 M M 3LPP 8tCWC Coated

Line Pipes

55.00 73051129 45 555.100 MTR 159,750

355.6 15.9
14"OD X15.90 MM 3LPP&CWC coated
Line Pipes

50.00 73051129 1380 16975.600 MTR 4899,00C

4572 18‖ OD X 19.10 MM 3LPP&CWC Coated

Line Pipes

3.50 55.00 73051129 1349 16597.290 MTR 661010C

457.2 206
18''OD X20 60 MM 3LPP&CWC Coated

Line pipes

4000 73051129 837 10290.840 MTR 421848C

14 323.9 111
12 750H OD X ll.10 MM 3LPP 8tCWC Coated

Line Pipes

60.00 73051129 354 4351.600 4ヽTR 1150500

323.9 14.3
12.750"OD X 14.30 MM 3LPP&CWc coated

Line pipes

3.00 30.00 73051129 749 9207.600 MTR 2022.30C

3239 159
12 750H OD X 15.90 MM 3LPP&Cヽ AノC Coated

Line Pipes

300 40.00 73051129 4142.600 MTR 1179.50C

3239 15.9
12 750H OD X 15.90A/1M3LPP&Cヽへ/C coated

Line Pipes

3.00 50.00 73051129 2199 27052.400 MTR 7696.50C

3556
14"OD X 14 30ヽ 4M3LPP 8t CNA/C Coated

Line Pipcs

3.50 30.00 73051129 689 8473.600 MTR 990.565

3556 15.9
14"OD X 15,90 MM 3LPP&CVVC Coated

Line pipes

55.00 73051129 240 2950.600 MTR 85200C

4064 15.9
16・ OD X15.90 MM 3LPP&Cヽ VC Coated

Line Pipes

3.50 30.00 73051129 892 10977.690 MTR 1448.07C
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S/No Pipo

Dia

(mm}

PipO

VVa‖

Thicknoss

(mm〕

Item Technical Characteristics / Quality etc. 3LPP/HSS

Coating THK(

MM)

CVVC Coating

THK(MM〕

:TC(HS}

Code

Nos of Bends Quantity UOM Approx

caicuiated

Weight ofthe

Exoort

323.9 23.8
12.750・ OD X23.80 MM 3LPP&CWC coated
Line pipes

30.00 73051129 47 573400 MTR 166.85C

323.9
12.750H OD X 23.80 MM 3LPP&CVVC coated

Line Pipes

3.00 30.00 73051129 14 170.800 MTR 49.700

273.1 20.6
10.750"OD X20.60 MM 3LPP&CVVC Coated

Line Pipes                  '

3.00 30.00 73051129 317.200 MTR 69.68C

24 3556 20.6
14H OD X 20.60 MM 3LPP&CWC Coated

Line Pipes

30.00 73051129 183.000 MTR 53850

3556
14‖ OD X20.60 MM 3LPP 8tCWC cOated

Line pipes

3.50 30.00 73051129 146.400 MTR 43.08C

3556 25.4
14"OD X25.40 MM 3LPP&CWC coated

Line pipes

3.50 30.00 73051129 280.60C MTR 32800

355.6 25.4
14・ OD X25.40 MM 3LPP&CWc coated
Line Pipes

3.50 73051129 231.800 MTR 27.095

4572 318
18‖ OD X31.80 MM 3LPP&CWC coated
Line pipes

3.50 30.00 73051129 256.200 MTR 136.71C

4572 23.8
18‖ OD X23 80 MM 3LPP&CWC cOated
Line Pipes

3.50 30.00 73051129 183000 MTR 73050

406.4 270
16‖ OD X27.00 MM 3LPP&CWC Coated

Line Pipes

30.00 73051129 207.400 MTR 2736C

323.9
12.750"OD X20.60 MM 3LPP&CWC coated

Line pipeS

30.00 73051129 24 292.800 MTR

3239 12.750・ OD X20.60 MM 3LPP&CWC coated
Line Pipes

3.00 30.00 73051129 77 951.60C MTR 250.250

323.9 17.5
12.750‖ OD X17.50 MM 3LPP&CWc cOated
Line PiEP,

30.00 73051129 183.00C MTR 44.700

34 3239 12.75σ
lOD X 17.50 MM 3LPP&CWC面

Line Pipes

30.00 73051129 183.000 MTR 44.70C

219.1
8.525" OD X 15.90 MM 3LPP & CWC Coated
Line Pipes

30.00 73051129 390.400 MTR 61.60C

1683 143
6.625‖ OD X14.30 MM 3LPP&CWC Coated
Line Pipes

30.00 73051129 195.200 MTR 14.000

323.9 23.80
12.750"OD X23.80 MM HSS&cwc coated
Bend Pi2es_

2.50 30.00 73051129 6 27.597 MTR 7.350

翌J 3239 2380
12 750H OD X 23 80 MM Hss&cwc cOated

eend Pipes

250 30.00 73051129 9.599 MTR 3.675

39   1

-―
I

3239 2380
12 750H OD X 23 80 MM HsS&CVVc cOated

Bend Pipes

250 30.00 73051129 119585 MTR 31.850

/~73.1 2060
10750・ OD X20.60 MM HSs&cwc coated
Bend Pipes

30.00 73051129 33.283 MTR 6.720

41 2731 20.60
10.750・ OD X20.60 MM HSS&cwc cOated

Dend Pipes

30.00 73051129 2 5.960 MTR 168C
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S/No Pipe

Dia

(mm)

Pipe

Wa‖

Thickness

(mm〕

Item Technical Characteristics / quality etc. 31PP/HSS

Coating THК {

MM)

OVC Coating

THК IMM)

lTC{HS}

Code

Nos of Bends quantity UOM Approx

calculated

Weight of the

Exoort

い
'

42 2731
10750・ ODX2060 MM HSS&CWC Coated
Bend Pioes

73051129 74887 MTR 15120

3556 2060
14・ 00X2060 MM HSS&CWC Coated
Bend Pioes

73051129 4 19494 MTR 5120

3556 2060
14・ OD X20 60 MM HSS&CWC Coated
Bend Pipes

250 73051129 1 3337 MTR 1280

3556 2060
14・ OD× 2060ヽЛV HSS&Cヽ V́C Coated

8end Pioes

250 73051129 8 MTR 10240

4572
18・ OD X3180 MM HSS&CWC Coated
Bend Pipes

3000 73051129 7 40261 lt4TR 20335

4572 3180
18・ OD X3180 MM HSS&Cヽい′C Coated

Ber・ d Pipes

73051129 1 3フア6 MTR

4572 3180
18・ OD X3180 MM HSS&CWC Coated
Bend Pioes

250 3000 73051129 57515 ИヽTR 29050

4572 2380
18・ OD X2380 MM HSS&CWC Coated
Bend Pipes

73051129 6 34509 MTR

50 4572 2380
18・ 00X2380 MM HSS&CWC Coated
Bond Pipes

250 3000 73051129 1 3776 MTR 2075

4572 18・ OD X2380 MM HSS&CWC Coated
Bend pipes

3000 73051129 57515 MTR 20750

1750
12750・ OD X1750 MM HSS&Cヽ VC Coated

Bend Pipes

3000 73051129 MTR 4400

3239 1750
12750・ OD X 17 50 M M HSS 81CWC Coated

Bend Pipes

73051129 1 3200 MTR 1100

3239 1750
12750・ 00X1750 MM HSS&CWC coated
Bend P,pes

3000 フ3051129 36795 MTR

3556 2540
14・ 00X2540 MM HSS&CWC Coated
Bend Pipes

73051129 19494 MTR 2570

3556 2540
14・ 00× 2540 MM HSS&Cヽ VC Coated
Bend Pipes

250 73051129 1 MTR 0440

3556 2540
14・ OD X2540 MM HSS&CWC Coated
Bend Pioes

250 3000 73051129 48734 MTR 6430

12750・ OD X2060 MM HSS&CWC Coated
Bend Pipes

3000 73051129 64392 MTR 16100

3239 2060
12750'ODX2060 MM HSS&Cヽ VC Coated
Bend Pipes

3000 73051129 2 6399 MTR 2300

3239
12750・ 00X2060 MM HSS&CWC Coated
Bend Pipes

73051129 82790 MTR 20700

2191 1590
8625'OD X1590 MM HSS&CWC Coated
Bend Pipes

250 73051129 6 22162 MTR 3240
|

ギ

さ2191 1590
8625・ 00X1590 MM HSS&CWC Coated
Bend Pipes

250 3000 73051129 2 MTR
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S/No Pipe

Dia

(mm)

Pipe

Wall
Thickness

(mm)

Item Technical Characteristics / Quality etc. 3LPP/HSS

Coating THK (

MM)

cwc Coating

THK (MM)

rrc (Hs)

Code

Nos of Bends Quantity UOM Approx
calculated

Weight of the
Fvnort

イ
．ヨ

^.

2191 15.90
8.625' OD X 15.90 MM HSS & CWC Coated

Bend Pipes

30.00 73051129 59.098 MTR 8.64C

64 168.3 1430
6.625" OD X 14.30 MM HSS & CWC Coated

Bend Pipes

2.50 30.00 73051129 4 13.018 MTR 1.420

168.3 14.30
6.625" OD X 14.30 MM HSS & CWC Coated

Bend Pipes

2.50 30.00 73051129 2.527 MTR 0.355

168.3 1430
6.625'OD x 14.30 MM HSS & CWC Coated

Bend Pipes

2.50 30.00 73051129 26.03フ MTR 2.840

3239 2380
12.750" OD X 23.80 MM HSS & CWC Coated

Bend Pipes

30.00 73031129 4 18.398 MTR 4900

323.9 23.80
72.750" OD X 23.80 MM HSS & CWC Coated

Bend Pipes

30.00 73051129 25.598 MTR 9.80C

323.9 23.80
72.750" OD X 23.80 MM HSS & CWC Coated

Bend Pipes

2.50 30.00 73051129 1 4599 MTR 1.225

3556 20.60
14" OD X 20.60 MM HSS & CWC Coated

Bend Pipes

2.50 30.00 73051129 29.24C MTR 7.680

3556 20.60
14" OD X 20.60 MM HSS & CWC Coated

Bend Pipes

73051129 1 3.337 MTR 1.28C

355.6 20.60
14" OD X 20.60 MM HSS & CWC Coated

Bend Pipes

2.s0 73051129 48.734 MTR 12.80C

323.9 17.50
t2.750" O0 X 17.50 MM HSS & CWC Coated

Bend Pipes

30.00 73051129 9.19g MTR

74 3239 17.50
72.750" OD X 17.50 MM HSS & CWC Coated

Bend Pipes

2.s0 30.00 73051129 3.20C MTR

323.9 1750
72.750" OD X 17.50 MM HSS & CWC Coated

Bend Pipes

2.50 30.00 73051129 45994 MTR 11.000

3556 2540
14" OD X 25.40 MM HSS & CWC Coated 2.50 30.00 73051129 9.747 MTR 1.285

355.6 25.40
14" OD X 25.40 MM HSS & CWC Coated
Bend Pipes

2.50 30.00 73051129 1 3,337 MTR 0.44C

７８

・

355.6 25.40
14" OD X 25.40 MM HSS & CWC Coated

Bend Pipes

2.50 30.00 73051129 38.987 MTR 5.145

323.9 2060
72.750" OD X 20.60 MM HSS & CWC Coated

Bend Pipes

2.50 30.00 73051129 45.994 MTR 11.500

3239 20.60
72.750" OD X 20.60 MM HSS & CWC Coated

Bend Pipes

3000 73051129 5 1s.999 | MTR 5.750

323.9 20.60
L2.750" OD X 20.60 MM HSS & CWC Coated

Bend Pipes

2.s0 3000 73051129 48 220.772 MTR 55.20C

82 406.4 2700
16" OD X27.00 MM HSS & CWC Coated

Bend Pipes

30.00 73051129 4 21.250 MTR 2灌

406.4 27.00
16" OD x 27.00 MM HSS & CWC Coated
Bend Pioes

30.00 73051129 3.55C MTR o.q,
\.:
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S/No ｐｅ
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Pipe

Wa‖

Thickness

lmm〕

Item Technical Characteristics / Quality etc. 3LPP/HSS

Coating THK(

MM}

CVVC Coating

THK〔 MM〕

ITC(HS)

Code

Nos of Bends Quantity UOM Approx
ca lculated

Weight of the
Exoort

4064 2700
16"OD X27.00 MM HSS&CWC Coated

Bend Pipes

2.50 30.00 73051129 8 42.500 4ヽTR 5.605

０
０ 323.9 23.80

72.750" OD X 23.80 MM Paint Coated Bend

Pioes

73051129 3.933 MTR 0.795

2731
10.750"OD X20.60 MM Paint Coated Bend

Pioes

73051129 3.787 MTR 0.60C

3556 2060
14‖ OD X2060 Mヽ 4 Paint Coated Bend Pipes 73051129 4024 MTR 084C

ヽ

4572 31.80
18H OD X 31.80Mヽ 4 Paint Coated Bend Pipes 73051129 4.317 MTR 1.260

457.2 23.80
18‖ OD X 23.80 MM Paint Coated Bend Pipes 73051129 4.317 MTR 1.26C

323.9 17.50
72.750" OD X 17.50 MM Paint Coated Bend

Pipes

73051129 3 3.933 MTR 0.888

3556 25.40
14"OD X25.40 MM Paint Coated Bend Pipes 73051129 3 4.024 MTR 0.870

323.9 20.60
1,2.750" OD X 20.60 MM Paint Coated Bend

Pipes

73051129 6 7.866 MTR 1.500

219.1 15.90
8.625H OD X 15.90N4M Paint Coated Bend

Pioes

73051129 5 6.052 MTR 0.60C

168.3 14.30
6.625" OD X 14.30 MM Paint Coated Bend

Pioes

73051129 3.485 MTR 0.27C

323.9
72.750" OD X 23.80 MM Paint Coated Bend

Pipes

73051129 2.622 MTR 0.530

3556 2060
14"OD X20.60Mヽ 4 Paint Coated Bend Pipes 73051129 4.024 MTR 0.840

323.9 17.50
12.750" OD X 17.50 MM Paint Coated Bend

Pipes

73051129 2.622 MTR 0.592

355.6 2540
14‖ OD X25.40 MM Paint Coated Bend Pipes 73051129 2.683 MTR 0.580

323.9 20.60
72.750" OD X 20.60 MM Paint Coated Bend

Pipes

73051129 10 13.110 MTR 2.50C

406.4 27.00
16‖ OD X 27 00 MM Paint Coated Bend Pipes 73051129 4.171 MTR 1.14C

3239 2380
7?-.750" OD X 23.80 MM lnternal HBE

Coatins of Bend

73051129 28.794 MTR 1.584

3239 2380
1.2.750" OD X 23.80 MM lnternal HBE

Coatine of Bend

73051129 3 6.933 MTR 0.792

103 323.9 2380
!2.750" OD X 23.80 MM lnternal HBE

Coatins of Bend

73051129 3 10.198 MTR 0.7∝

3239 23.80
2.750" OD X 23.80 MM lnternal HBE

oating of Bend

73051129 124.774 MTR 6.8o4

ヽ

)｀

マ

鵜

脚

―
■
ｏ
ヽ

セニ多



S/No Pipe

Dia

(mm)

Pipe

Wall
Thickness

(mm)

Item Technical Characteristics / Quality etc, 3rPP/HSS

Coating THK (

MM)

CWC Coating

THK (MM}

rrc (Hs)

code
Nos of Bends quantity UOM Approx

calculated
weight of the

Exoort

９
武

盗

3556 2540
14'OD X 25.40 MM lnternal HBE Coating of
Bends

73051129 4 20294 MTR 1160

3556
14' OD X 25.40 MM lnternal HBE Coating of
Bends

73051129 3 7024 MTR

147 3556
14" OD X 25.40 MM lnternal HBE Coating of
Bends

73051129 1 MTR 0290

3556 2540
14" OD X 25.40 MM lnternal HBE Coating of
Bends

73051129 50734 MTR 2900

12.750' OD X 23.80 MM Paint Coated Eend

PiDes

73051129 19196 MTR 1055

12.750" OD x 23.80 MM Paint Coated Eend

PiDes

73051129 2 4622 MTR 0528

3239
12.750' OD X 23.80 MM Paint Coated Bend

PiDes

73051129 8 27196 MTR

3239
12.750" OD X 23.80 MM Paint Coated Bend
Pioes

73051129 1 4799 MTR 0264

3556 2540
14" OD X 25.40 MM lnternal HBE Coating of
Bends

73051129 2 10147 MTR 0580

774 3556 2540
14" O0 X 25.40 MM lnternal HBE Coatlng of
gends

73051129 2 MTR 0580

3556 2540
14" OD X 25.40 MM lnternalHBE Coating of
Bends

73051129 1 3537 MTR 0290

116 3556 2540
14'OD X 25.40 MM lnternal HBE Coating of
Bends

73051129 8 MTR 2320

777 4064 2700
15" OD X 27.00 MM lnternal HBE Coating of
Bends

73051129 4 22050 MTR 1520

4064 2700
16" OD X 27.00 MM lnternal HBE Coating of
Bends

73051129 3 7171 MTR 1140

4064 2700
16" OD X 27.00 MM lnternal HBE Coating of
Bends

フ3051129 1 3756 MTR 0380

4064 2700
16" OD X 27.00 MM lnternal HBE Coating of
Bends

73051129 8 44100 MTR 3040

1?_L 3239 1430
12.750"OD x 14.30 MM Internal HBE Coated
Pioes

73051129 20891250 MTR

122 3556 1430
14"OD X 14.30 MM lnternal HBE Coated

Pioes

73051129 11810100 MTR 278400

1430
12.750"OD X 14.30 MM lnterna I HBE Coated
PiDes

73051129 749 9207600 [ITR 157290

3556 1430
14'OD X 14.30 MM lnternalHBE Coated
Pioes

73051129 8473600 4ヽTR 199810

125 4064 1590
16"00 X 15.90 MM lnternalHBE Coated

Pipes

73051129 10977690 MTR 276520
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S/No PipO

Dia

(mm〕

Pipe

Vυ a‖

Thickness

fmm〕

Item Technical Characteristics / Quality etc. 3LPP/HSS

Coating THK{

MM〕

m′c cOating

THK(MM)

lTC(HS〕

Code

Nos of Bends Quantity UOM Approx
calculated

Weight of the

Exoort

2380
12.750'OD X 23.80 MM lnternalHBE Coated

Pioes

73051129 47 573400 MTR 12408

3239 2380
12.75o'OD X 23.80 MM lnternal HBECoated

Pioes

73051129 14 170800 MTR 3696

3556 2540
14"OD X 25.40 MM lnternal HBE Coated

Plpes

73051129 280600 MTR 6716

129 3556 2540
14''ODX2540 MM :nternal HBE Coated

Pioes

73051129 231800 MTR 5548

130 4064 2700
16"OD X 27 00 MM Internal● IBE Coated

Pioes

73051129 207400 MTR 646C

50478215

) 
｀́

ｔ

一
ド
い

淳

＼



fヽ

Departlllent of lndustrial Policy“ L Promotion

(TSW)

NC R4eeting dated 06ノ 09/2016¨ Case No。 4/22/81(M/s Dialllond Metal Screens(Pr市
ate)

Limited)(Advance Authorization No.0710108756 dated 21.09。 2015)

Advance Authorization Fnay bc ratifled as under:

1.   Follo、ving inay be added with the dcscription ofexportitenl:

Ladder Type Cable TraYs
SiZe(mm) Quantity(Nos.) Nct Wcight(Kgs.)

150x3000 xO.8 1nin 2000 Nos. 11000 Kgs.

300x3000 xO.8 Fnln 2000 Nos. 16000 Kgs.

450x3000 xO.8 mrn 2000 Nos. 22500 Kgs.

600x3000 xO.8 11rm 2000 Nos. 26000 Kgs.

Total net weight 75500 Kgs.

2暑
観輩二雲翼『緊暮梶L肺卜」∬梶:零鮮嚇

卜がLω2KがノK3∞ie面

No..1.S COllnlnittee rnay take a view

/多 =蒸 ¬ノじ喝
(S.Ko Jain)

Development Ofrlcer

Norms Committee I
DIPP No.12/76/2016-TSW/30 dated 06/09/2016

_々 る́



ヘ

(S. K. Jain)
Development Officer

毛 ′魂

´屹属 ,し、も

Department of lndustrial Policy&Promotion

(TSW)

NC Meeting dated 06 /09/2016- Case No. 4/6/81 (IWs Associated cables Pvt. Limited.)

(Advance Authorization No. 0310803371 dated 16.03.2016)

Advance Authorisation may be ratified as under:

1. Words " CuiPVC/CUT 1.0 KV'may be suffixed with the description of export items at

Sl. No. 1 to 5.

2. Words..cL/ xLPE/cuT/ PVC 1.0 KV" may be suffixed with the description of export

items at Sl. No. 6 to 8.

3. Net weights of export products at Sl. No. 1 to 8 may be specified as 18255 Kgs.,

15363 Kgs., 5181 Kgs.,2579 Kgs., 6232Kgs.,881 Kgs., 2894 Kgs' & 4385 Kgs'

respectively

4  Quantl,Of import item at SI No l viz
Grade)may be allowed as applied for i e

Tables No 4&5

continuous cast Copper Rod( 8 mm dia)(EC

28338.27 Kgs. taking clue from Engineering

5. Quantity of import item at Sl. No. 2 viz. XLPE Compound may be allowed as

applied for i.e. 1569.23 Kgs. as 1.05 Kgs/Kg content in the Export Products at Sl. No. 6

to 8.

6. Quantities of import item at sl. No.3 viz. copper Tape may be allowed as applied for

i.e. 2657 .85 Kgs. as 1.01 Kgs/Kg content in the Export Products at Sl' No' 1 to 8'

7. Quantity of import item at Sl. No. 4 viz. PVC Compound may be allowed as

applied for i.e.2.4532.02 Kgs. as 1.05 Kgs/Kg content in the Export Products at Sl. No. I

to 8.

8. Import items at Sl. No. 5 & 6 may be allowed as per packing policy.

Norms committee may take a view

Norms Committee II
DIPP No 12/76/2016-TSW/42  datcd 06/09/2016

リ

″ ||´
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Departlllent of lndustrial Policy“ &Promotion

(TSW)

NC Ⅳleeting dated 06/09/2016¨ Case No.1/6/81(Ⅳ1/SA¨l Fence Products COmpany Pvt。
Lilllited)(Advance Authorization No。 0310803436 dated 18.03.2016)

Advance Authorisation may be ratified as under:

1. Following may be added with the description of export item:

" Wire Dia: 4 mm, Mesh Size: 50 x 100 mm
Sizes, 1000 mm(L)x 1000 mm(W)x 1000 mm(H)- 8150 Nos.

914 mm(L)x760 mm(W)x 1000 mm(H)- 2130 Nos'

610 mm(L)x 610 mm(W)x 1220 mm(H)- 1060 Nos.

500 mm(L)x 500 mm(W)x 1000 mm(H)- 630 Nos.

1000 mm(L)x 1000 mm(W)x 500 mm(H)- 1300 Nos."
2. Diameter of import item at Sl. No. 1 may be modified as "4 mm" and its quantity may be

allowed as 152.853 MT as 1.01 Kgs./Kg. content in the export items.

3. Quantity of import item at Sl. No. 2 may be allowed as 21.05 MT as 1.02 Kgs./Kg.

content in the export items

Norms committee may take a view

Norms Committee II
DIPP No.12/76/2016¨ TSW/44  dated 06/09/2016

野

多 一 為 )レ |。

(S.K.Jain)
Development Officer
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Departlnent of lndustrial Policy`&Promotion

(TSW)

Norms committee may take a view

Norms Colllmittee II

E)IPP No.12/76/2016-TSW/50  dated 06/09/2016

い

′
`

NC ⅣIeeting dated 06/09/2016… Case No.32/6/81(M/s Kalpana lnternational)
(Advance Authorization No.0610038373 dated 29.04.2016)

Fi■ 11l rnay be asked to subrnit the following infollllatiOn:

1. Details of carbon steel pipe fittings (Import item) and manufacturing

operations on import items.

2. Difference in export and import items

3. Net weight of other inputs in export products, imported or indigenous, if any.

4. Wastage claimed on import items. If any.

, -.,t:

(S.K.Jain)
Development Officer

_均 ξ́

′.■  11ヽ 1



だDepartllllent of lndustrial Policy`&PromotiOn

(TSW)

NC Rdeeting dated 06/09/2016‐ Case No.13/9/81(M/s Associated Cables Pvt.Lilllited。)

(Advance Authorization No。 0310804320 dated 02.05.2016)

Advance Authorisation may be ratifled as under:

1. Words``Cu/XLPE/CUT l.O KV"may be sufflxed with thc dcscription of export iterns
at Sl.No.1,2&3.

2.  Words“ Cu/PVC/CUT l.O KV"may be sufflxed with the description of cxport item at
Sl.No.4.

3。    Net weights of export products at Sl.No. 1,2,3&,4 may be specifled as 20554 Kgs.,

41257 Kgs., 104443 Kgs。  そ%  5785 Kgs.rcspcctively.

4. Quantity Of import item at Sl.No l viz.continuous cast Copper Rod(8 mm dia)(EC
Grade)may be allowed as applied for i.e.104793.93 Kgs.taking clue from Engineering

Tablcs No.4&5.
5.Quantity of import item at Sl.No.2 viz.XLPE Compollnd may be allowed as
applied for i.e.25521.19 Kgs.as l.05 Kgs/Kg contentin the Export Products at Sl.No.1

to 3.

6. Quantities of import item at Sl.No.3 viz.Copper Tapc may bc allowed as applied for

i.e.8499.42 Kgs.as l.01 Kgs/Kg contentin the Export Ploducts at Sl.No.lto 4.

7. Quantity of import item at SloNo.4 viz.PVC  COmpound m“ r be al10Wed as

applied for i.e.36138.7 Kgs.as l.05 Kgs/Kg contentin the Export Products at Sl.No.1

to 4.

Norms committee may take a view

(S.Ko Jain)
Development Offlcer

ti (1ノ

Norms Committee Ⅱ
DIPP No.12/76/2016-TSW/51  dated 06/09/2016

´
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 06t0912016 - Case No. 11/9/81 (M/s Apar Industries Limited) (Advance

Authorization No. 0310804385 dated 03.05.20f6)

Firm may be asked to submit the following information:

1. Detailed calculations for the requirement of each raw material, export product

wise supported by the cross sectional diagram of the cablelBuyers data sheet.

2. Details of import item at S1. No. 8 (Hot Rolled Steel Sheet Alloy) and its specific

use in export items.
3. Total Net weights of each cable including the net weights of all inputs (imported

as well indigenous, except packing materials)

4. Material balancing viz. net content of each imported and indigenous input, export

product wise.
5. total requirement of each raw material, export product wise, in a tabular form

Norms committee may take a view

?/frf'\)L,t<
(S.K.Jain)

Development Officer

Norms Committee II
DIPP No. 1217612016-TSW/52 dated 06/09/2016

-h8-
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Department of lndustrial Policy&Promotion

(TSV/)

0`092●ヒ

NC Meeting dated 06i09/2016- Case No. 4/9/81 (Mis. Manaksia Aluminim Company
Limited) (.ldvance Authorization No. 0210206710 dated 24.05.2016)

Firm may be asked to submit the following information:

I . Difference in export item at Sl. No. 1 and import item at Sl. No. 1.

2. Manufacturing operation on import item at Sl. No. 1 , if any.

3. Process of manufacture for export item at Sl. No 2 and wastages claimed at each

stage of manufacture.
4. Information in respect of Sl. No. 5 of Standard Deficiency Format, export

product wise.

Norms committee may take a view
/´ 七ネ・ l.16

(S. K. Jain)
Development Officer

Norms Committee II
DIPP No 12/76/2016‐ TSW/57  datcd   06/09/2016

_レ :
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subject: Ratification of Advance Authorization No 0310804945 dated 24.0s.2016-
M/s Chandan Steel Limited, Mumbai.

DGFT may refer to their Uo No 01/81/5ot1B1tAM-171DES-2/18 dated 20.07.2016
on the subject mentioned above. ln this connection, it is informed that the request of the
applicant has been examined and this Ministry recommends the following quantity of
import taking clue from sloNs c-524, c-525 and c-535 against export of zzso tr,lr ano
750 MT Bright Bars made from Hot Rolled stainless steel peeled Bars of lrc code
72222012, Grade 304 and 316 and 1500 MT and 500 MT Stainless steel Bars and
Rods, Stainless steel round corner square (lrc code 72221992), Stainless steel Hot
Rolled flats (lrc code 72209090) , Stainless steel angles, shapes & sections (lrc
code7224020) and stainless steel wire (lrc code 72230091) of giade 304 and 316:

Government of lndia
Ministry of Steel
Technical Wing

O 6-oj-2o16

―
　
。

Ｓ

Ｎ

Item of import Quantity
applied

Quantity
to be
allowed

1 Stainless Steel melting scrap Grade- 304 3350M丁 3350 MT
2 Stainless Steel melting scrap Grade -316 1100 MT 1100 MT
3 Relevant shaped refractories (Bricks) 100M丁 100 MT
4 Relevant monglithic refractories (Ramminq Mass) 20 MT 20 MT
5 Relevant special refractories ( Shrouds, Mono

Blocks, Stopper, Nozzles, slide gate refractory,
porous plugs, Zircon Nozzles & Tundish Nozzles)

5MT 5MT

6 Unwrought Nickel 75 MT 72 MT

The above recommendation are however based
company has AODA/OD facilities as claimed by them.

ArrVinod Kumar

on understanding that the

W-
(S.K.Bhatnagar)

Deputy lndustrial adviser

Bhawan, New DelhiDES.II, DGFT, U
Ministry of Steel U.O. no 2(7)t2011-IW dated 08.082016

It
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Norms committee may take a view

`3麗 ,哺 ,201ζ
Department of Industrial Poticy & Promotion

(rsw)

NC Meeting dated 0610gt2016 - Case No. 1719/81 (M/s Kalpana International )

(Advance Authorization No. 0610038396 dated 09'06'2016)

Firm may be asked to submit the following information:

1. Details of carbon steel pipe fittings (Import item) and manufacturing operations

on import items.

2. Difference in export and import items

3. Net weight of other inputs in export products, imported or indigenous, if any.

4. Wastage claimed on import items. If any.

´ 麦弄。、1も
(S.K.Jain)

Development Offlcer

Norms Committee II
E)IPP No.12/76/2016-TSW/63  dated 06/09/2016
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Departlment of lndustrial Policyど L Promotion

(TSW)

NC Meeting dated 06t09t2016- Case No. 1/9/81(M/s Diamond Engineering (Chennai) Pvt.

Limited) (Advance Authorization No. 0410162038 dated f4.06.2016)

Advance Authorisation may be ratified as under:

1. Word "Relevant" may be prefixed with the description of import items at Sl. No. 1 to 8.

2. Quantities of import items at Sl. No. I to 7 may be allowed as 1.02 Kgs./Kg. content in
export items.

3. Quantities of import item at Sl. No. 8 & 9

accountability clause as claimed by the firm.

Norms committee may take a view

Norms Committee Ⅱ
DIPP No.12/76/2016-TSW/65  dated   06/09/2016

may be on net to net basis with

く嵐計 四̀`
Development Offlcer
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Department of Industrial Poticy & Promotio n -t( o1 adq
(TSW)

NC Meeting dated 0610912016 - Case No, l5ll2l8l (lWs Apar Industries Limited) (Advance
Authorization No. 0310806117 dated 12.07.2016)

Firm may be asked to submit the following information:

1. Detailed calculations for the requirement of each raw material, export product
wise supported by the cross sectional diagram of the cable/ Buyers data sheet.

2. Total Net weights of each cable including the net weights ofall inputs (imported
as well indigenous, except packing materials)

3. Material balancing viz. net content of each imported and indigenous input, export
product wise.

4. Total requirement of each raw material, export product wise, in a tabular form

Norms committee may take a view

Norms(3onlIIlittec II

DIPP No 12/76/2016-TSW/68  dated  06/09/2016
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NC Meeting dated 06109t2016- Case No.3/12181 (M/s. ITP Electronics Private Limited)
(Advance Authorization No. 0510399181 dated 21.07.2016)

Advance Authorization may be ratified as under on repeat basis:

1. Net weight of export product may be specified as 42937 Kgs.
2. Quantity of import item at Sl. No. I may be allowed as applied for i.e.

37875 Kgs. inclusive of 10lo wastage.
3. Quantity of import item at S.No.2 may be allowed as applied for i.e.

365400 Meters inclusive of 1.5o/o wastage.

4. Quantities of import items at S.No.3 & 4 may be allowed as applied for i.e.

2,250,000 Nos. & 7,50,000 Nos. respectively on net to net basis.

5. Quantity of import item at S.No.S may be allowed as 91350 Meters inclusive of
1.50% wastage.

6. Quantity of import item at S.No.6 may be allowed as applied for i.e. 159.86 Kgs.
inclusive of l.5oh wastage.

Norms Committee may take a view.
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Departlllent of lndustrial Policy d&Promotion

(TSW)
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(S.K.Jain)
Development Officer

Norms Committee Ⅱ
E〉IPP No.12/76/2016-TSW/74 dated 06/09/2016
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6い。■曖J6Ciovt of India
Ministry of Micro Small & Medium Enterprises

Office of the Development Commissioner
Mechanical Division

30(112)/2013-ME

SuttCCt:AA no 0310729612 dated 26.3.2013 ofM/s Mc cOm lndust五
cs lndia Pvt

Ltd

As pcr●C reply nolllls may bc ixcd as fo110ws:_°  Sh9 1 0fitems Ofimport may b:メ
リPrザfキ1:11』ξkgafteraffecting50%recovery fOr scrap and inclusivc c●  Sno 2 ofitcms Ofimport may b:メ
リタリ」ftl:ょ:』よ

kg aner affecting 500/0
recovery fOr scrap and inclusivc 0

●  Sno3ofitcmsOfimportmaybeill慧
;ft彙I馨1・

4 kg a■ cr attccting 500/。
recovcry 10r scrap and inclusive o

O  Sno 4 0fitcms Ofiml嶺 maybclilll;り

なlfi11』ξkga・er affecting 50%rccovcry fOr scrap and indusivc O●  Sno5ofitemsOfimportmaybcll:駕
;イtla13Li.kg aftcr antcting 50%rccovc=y fOr SCrap and inclusive o

This issucs with thc apprOval of DirectOr(ME)fOrtaking view by NC.

争
(K.S.SOdhi)
AD(ME)

山      cw Ddh
O/o Thc DC(ヽ4sME)Uo note n0 30(112)/13-ME datcd 21.06.16
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Departlnent of lndustrial Policy“ &Promotion

(TSW)

NC Meeting dated 06t0912016 - Case No. A/R-348 (M/s Aero Cans India Private
Limited) (Advance Authorization No. 3110064546 dated 11.07.2014)

Advance Authorization may be ratified as under:

1. Net weight of export item may be specified as 40662 Kgs.
2. Quantity of import item may be allowed as applied for i.e. 40000 Kgs. as

1.03 Kgs./Kg. content in the export product.

Norms committee may take a view
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1‐′も(S.K.Jain)

Development Officer
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Norms Committee Ⅱ
DIPP No.12/76/2016-TSW/348-A/R datcd 06/09/2016
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 06109t2016 - case No. A/R-349 (lWs Aero Cans

Limited) (Advance Authorization No. 3110065509 dated 26.06.2015)

Advance Authorization may be ratified as under:

Nornls ComIIlittee II

DIPP No.12/76/2016-TSW/349-A/R datcd 06/09/2016

India Private

Net weight of export item may be specified as 20331 Kgs.

Quantity of import item may be allowed as applied for i.e. 20000 Kgs. as

1.03 Kgs./Kg. content in the export product.

Norms committee may take a view
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Ministry Of Heavy lndustries&Public Enterprises
Department of Heavy lndustry
TSW(B)SectiOn

SubJect:ApplicatiOn of M/s Gamesa VVind Turbines for ratiflcation of
norms of AA no-041015731l dt 22-04-14

DES‐ II′ DGFT may kindly refer to the above mentioned AA of
M/S Camesa w nd Turbines. This OFnce recOmmends as Fo‖ ows
based On the infOrmation submitted by the firm:
ExpOrt
Wlnd Operated Electricity Generators vvith Standard Accessories′
Model G97- 5 Sets The total export weight Of 5 sets is 141016 MT
and the same may be incorporated in the AA.

Import
The Firm has clariFied that it is proposing to import components
only. The firm has deleted item no. 136′  149′ 192′ 196 &212 &
revised the list oF import ln view oF above this Office recommends
import of revised items as subnnitted by the Firm in their reply of
dated 19 11.2015 under GN-4 wil

This issues vvith the approvl

Deve1611nent Omcer
25-05-16

DGFT,FTDO.DES― II
Deptt.of HI′ ∪o No3(96)/14-TSVV(B)       dated
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`Department of lndustrial Policy&Promotioll

(TSW)

NC Meeting dated 06/09/2016 - Case No. A/R-351 (M/s Manaksia Aluminium Company
Limited) (Advance Authorization No. 0210206015 dated 27.07.2015\

Firm may be asked to submit the following information:

l. It may be clarified as to how the thickness of Aluminium sheets/Coils in export
items can be more than the thickness of items of import i.e. Aluminium sheets/Coils.

Norms committee may take a view.
.--- 16d 
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(S. K. Jain) (

Development Officer
Norms Committee II
DIPP No. 121761201 6-TSW35 I -A"/R dated 06 109 12016
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